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To Date:27,03.2024
The Member Secretary U.P. Pollution Control Board,

TC-12 V, Paryavaran, Vibhuti Khand,

Gomti Nagar, Lucknow

Subject: Submissitfr‘i. of six month compliance report for the proposed for the proposed Sand Stone

(Building stone Mining) project located at Araji No. 1Ka, (Total Area 0.8090 Ha.) located at
Village- Sonpur, Tehsil- Chunar and District- Mirzapur, Uttar Pradesh.

Dear Sir,

Kindly refer to the proposed Sand Stone (Building stone Mining) project located at Araji No. 1 Ka
(Total Area 0.8090 Ha.) located at Village- Sonpur, Tehsil- Chunar and District- Mirzapur, Uttar
Pradesh for EC Ref No.: 795/Parya/SEIAA/5035/2020

Dated: 04.03.2021.

I'am hereby submitting the compliance report of above mentioned project.

Sincerely, \\(\ g\\ \%\
e 315 Tt e

Thanking You

M
Shr\l Mithilesh Kumar gifta faATa. 7}3/‘29.
(Proprietor) ' I S L MR - S

8, dUTa

cC:

1. The Principal Secretary, Directorate of Environment, U.P. Govt., Lucknow

2. Regional Office MOEF and Cc, Kendriya Bhawan, 5™ floor, Aliganj, Lucknow (U.P.),
3. District Magistrate, Mirzapur, U.P.

4. Director, Department of Geology & Mining, U.P. Lucknow

5. Regional Officer, House no -162, Uttar Mohal, Robertsganj, Sonbhadra
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COMPLIANCE REPORT OF STIPULATED
SPECIFIC AND GENERAL CONDITIONS IN THE
ENVIRONMENTAL CLEARANCE LETTER

(EC Ref No.: 795/Parya/SEIAA/5035/2020
File No. 5035, Date: 04.03.2021)
OF
BUILDING STONE SAND STONE,

MINING PROJECT

Araji No. 1Ka
Village- Sonpur, Tehsil- Chunar,

District- Mirzapur, Uttar Pradesh
(Leased Area 0.8090 ha.) (8,090 cum/year)

Shri Mithilesh Kumar
S/o Shri Charittar Singh
R/o Village- Adalpura,Tehsil-Chunar, District- Mirzapur, Uttar
Pradesh.,,Chunar,Mirzapur,Uttar Pradesh.

/////////////////////////////////////////////////////////////////////////////////////////////////////////////
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COMPLIANCE REPORT

PURPOSE OF THE REPORT
As per the “Sub Para (ii)” of “Para 10” of EIA Notification 2006, it is stated

that “It shall be mandatory for the project management to submit half-
yearly compliance reports in respect of the stipulated prior environmental

clearance terms and conditions in hard and soft copies to the regulatory

authority concerned, on 1StJune and 1St December of each calendar
year” and as per compliance of condition mentioned in Environment
Clearance Letter, Six monthly compliance reports should be submitted to
the Regional Office of MoEF & CC Lucknow.
It is mandatory to submit a Six Monthly Compliance Report to show the status
& compliance of all the Conditions mentioned in Environment clearance Letter,
along with monitoring of various Environmental Parameters (as per CPCB
Norms).
The regulatory authorities in this case are Uttar Pradesh State Pollution
Control Board, Integrated Regional Office- MoEF& CC, Gol (Lucknow) and
SEIAA UP. Various scheduled Site Visits were conducted by a team
of Experts to Monitor Pollution related parameters as defined by CPCB /
SPCB. Samples for water and soil were also collected for further analysis.
Based on the Specific and General Conditions mentioned in the EC Letter, a
Compliance Report was prepared by the Team on behalf of Project
Proponent; details of which are present in Chapter — “Compliance Report”.

Methodology for Preparation of Report is as follows:

1) Study of EC Letter & Related Documents,

2) Site Visits by a Team of Experts,

-y
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3) Monitoring of Environment Parameters, viz. Ambient Air, Water, Noise.

4)  Analysis of Samples collected during Monitoring,

5) Interpretation of Monitoring Results,

Generic Structure of Report:

1. Purpose of the Report, explaining the need of a Compliance Report
and Methodology Adopted for preparation of Report.

2. Environment Clearance Letter, prescribing all the conditions
& quidelines to be followed during construction Phase and
Operation Phase of the Project.

3. Site Study Report, showing status of the project and site photographs.

4.  Compliance Report, explaining the entire General & specific
conditions in the EC Letter and providing details w.r.t. each
condition/guidelines.

5. Monitoring Reports & Analysis, showing the level of emission within

the project site for various Environment Parameters.

As per the EIA Notification 14 September 2006 (point no 10
Post Environmental Clearance Monitoring) It shall be
mandatory for the project management to submit half-yearly compliance
reports in respect of the stipulated prior environmental -clearance
terms and conditions in hard and soft copies to the regulatory
authority  concerned, on 1st June and 1st December of each calendar

year.

10. Post Environmental Clearance Monitoring:

(i) It shall be mandatory for the project management to submit half-yearly compliance reports
in respect of the stipulated prior environmental clearance terms and conditions in hard and soft
copies to the regulatory authority concerned, on 1™ June and 1*' December of each calendar year.

(i) All such compliance reports submitted by the project management shall be public
documents. Copies of the same shall be given to any person on application to the concerned
regulatory authority. The latest such compliance report shall also be displayed on the web site of
the concerned regulatory authority.

8
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POINT WISE REPLY OF ENVIRONMENTAL CLEARANCE COMPLIANCE:-
COMPLIANCE OF GENERAL CONDITIONS

S. NO. GENERAL CONDITION

COMPLIANCE

1. This environmental clearance is subject to
allotment of mining lease in favour of
project proponent by District Administration

Mining Department.

Mining lease deed by District
Administration/ Mining Department

has been granted to proponent.

2. Forest clearance shall be taken by the

proponent as necessary under law.

The project site was auctioned by
the state government by taking all
such type of NOC. Forest Clearance

is not requiring.

Any addition of the mining area, change of
Khasra numbers, enhancement of capacity,

change in mining technology, modernization,
and scope of working shall again require
prior environmental clearance as per EIA
notification, 2006.

Complied, if any change required
by the PP, Prior Environmental
Clearance Will Be Taken By The
State Government.

There is no required any changes.

No change in the calendar plan including
excavation, the quantum of mineral and waste

shall be made.

Agreed & Complied

Mining will be carried out as per the approved

mining plan. In case of any violation

of the mining plan, the Environmental
Clearance given by SEIAA will stand

cancelled.

Agreed, mining is being carried as
per the approved mining plan.

Four ambient air quality monitoring stations
shall be established in the core zone as well as
6. in the buffer zone for RSPM, SPM, SO2,
NOx monitoring. The location of the stations

should be decided based on the

Not installed but regularly monitoring
is done, test reports are attached
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meteorological data, topographical features,
and environmentally and ecologically
sensitive  targets and frequency of

monitoring should be undertaken in

consultation with the State Pollution Control
Board. The monitored data for criterid
pollutants shall be regularly uploaded on the
company's website and also displayed on the

website.

Data on ambient air quality (RPM, SPM, | Not installed but regularly monitoring
S02, NOx) should be regularly submitted to | is done, test reports are attached

the Integrated Regional Office, MoEF &
CC, Gol, Lucknow and the State
Pollution Control Board /  Central

Pollution Control Board once in six months.

Ambient air quality at the boundary of the | test reports are attached

mine premises shall conform to the norms

8. prescribed in  MoEF notification no.
GSR/826(E) dated 16.11.09

o o Regular water sprinkling is also
Fugitive dust emissions from all the sources ) )
| being carried out to prevent
shall be controlled regularly. Water spraying ]
] generation of dust due to movement
9. arrangement on haul roads, loading and )
] ) of dumpers and other vehicles at
unloading, and at transfer points shall be
) o haul road. Work for green belt
provided and properly maintained.
development has also been started
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Measures shall be taken for control of noise

below 85dBA in the work

environment. Workers engaged in operations

Levels

10. Noise level found to be within limits.
of HEMM, etc. shall be provided with
earplugs/muffs and health records of the
workers shall be maintained.
Industrial ~ wastewater (workshop and Noted and complied.
wastewater from the mine) should be
properly collected, treated to conform to the
standards prescribed under GSR 422 (E)
11.
dated 19th May 1993 and 31% December
1993 or as amended from time to time. Oil
and grease traps shall be installed before the
discharge of workshop effluents.
Personnel working in areas shall be provided | Personnel working in dusty areas are
with protective respiratory devices like | Wearing protective respiratory device
12. masks and they shall also be imparted and they should also provide with
adequate training and information on safety | 2deduate training and information on
and health aspects safety and health aspects.
Special measures shall be adopted to prevent | Agreed Special measures have been
the nearby settlements from the impacts of | adopted  to protect the nearby
L o settlements from the impacts of
13. mining activities. mining activities.
The transportation of the materials shall be | Agreed and Complied
limited to the day hours’ time only. Transportation of materials is limited
to day hours’ time only
14.
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Provision shall be made for housing the
laborers within the site with all necessary
infrastructure and facilities such as fuel for
cooking, mobile toilets, safe drinking water,
medical health care, creche, etc. The housing

Agreed and Provision for the housing
of construction laborers within the site
with all necessary infrastructure and
facilities such as fuel for cooking,

mobile toilets, mobile STP, safe

15. may be in the form of temporary structures to| drinking water, medical health care,
be removed after the completion of the etc. is as per the norms of MoEF
project. circular dated: 22-09-2008 regarding
stipulation of condition to improve the
living conditions of construction
labour at site.

A separate Environmental Management Cell | Agreed and Complied

with suitably qualified personnel shall be

16. setup under the control of a Senior
Executive, who will report directly to the
Head of the Organization.

The Project Proponent shall inform the | Ec is already sent to the respective
Integrated ~ Regional ~ Office, ~MoEF & departmentand it is complied.
CC, Gol, Lucknow and State Pollution

17. Control Board regarding the date off
financial closures and final approval of the
project by the concerned authorities and the
date of start of land development work.
The funds earmarked for environmental | Noted and will be complied.
protection measures shall be kept in a
separate account and shall not be diverted

18. for other purposes. The year-wise

expenditure shall be reported to the

Integrated Regional Office, MOoEF&CC,

Gol, Lucknow and State Pollution Control
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The Regional Office, MoEF, Gol, Lucknow | Agreed and Complied
and State Pollution Control Board shall
monitor compliance with the stipulated
conditions. A complete set of documents

including Environment Impact Assessment

o Report, Environmental Management Plan,
Public hearing, and other documents
information should be given to the
Integrated Regional Office, MOEF&CC, Gol,
Lucknow and State Pollution Control Board
A copy of the environmental clearance shall | Complied
be submitted by the Project Proponent to the | Copy of environmental clearance has
20. Heads of the Local Bodies, Panchayat, and | been submitted to the Heads of the
Municipal Bodies as applicable in the | Local ~ Bodies, Panchayat, and
matter. Municipal Bodies
The Project Proponent shall advertise at least | Complied.
in two local newspapers widely circulated, | Advertisement made in  two
one of which shall be in the vernacular| newspaper & UPSEIAA, web site.
language of the locality concerned, within 7
21. informing that the project has been accorded

environmental clearance and a copy of the
clearance letter is available with the State
Level Environment Impact Assessment
Authority (SEIAA).
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22.

The Project Proponent has to submit 4

regular half-yearly compliance report of the

stipulated prior environmental clearance
terms and conditions in hard and soft copy to
the SEIAA, U.P. on 1st June and 1st

December of each calendar year.

Noted and Complied

23.

The SEIAA may alter/modify the above
conditions or stipulate any further condition

in the interest of environmental protection.

Noted.

24.

Concealing factual data or submission of
False/fabricated data and failure to comply
with any of the conditions mentioned above
may result in withdrawal of this clearance
and attract action under the provisions of the
Environment (Protection) Act, 1986.

Noted.

Specific Condition:

Sl SPECIFIC CONDITIONS COMPLIANCE
No.
Directions/suggestions given during public hearing | Complied.
1. and commitment made by the project proponent
should be strictly complied.
The project proponent shall obtain the forest | The project site was auctioned by
clearance and permission of Central and State | the state government by taking all
2. Government as per law under the provisions of | such type of NOC. Forest
Forest (conservation) Act, 1980 before the start of | Clearance is not requiring.
work
3 The mining lease holders shall, after ceasing mining | Agreed and Complied

operations, undertake re-grassing the mining area
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and any other area which may have been disturbed
due to their mining activities and restore the land to
a condition which is fit for growth of fodder, flora

fauna etc.

If the proposed project is situated in notified area of
ground water extraction, where creation of new
wells for ground water extraction is not allowed,
requirement of fresh water shall be met from
alternate water sources other than ground water or
legally valid source and permission from the

competent authority shall be obtained to use it.

proposed project is not situated in

notified area of ground water

At the time of operation, project proponent will
comply with all the guidelines issued by
Government  of  India/State  Govt./District

Administration related to Covid-19

Agreed

This environmental clearance does not create or
verify any claim of applicant on the proposed

site/activity.

Agreed

In case it has been found that the E.C. obtained by
providing incorrect information, submitting that the
distance between the two adjoining mines is greater
than 500mt. and the area is less than O5ha, but
factually the distance is less than 500 mt and the
mine is located in cluster of area equal or more than
05ha, the E.C issued will stand revoked.

Noted

This environmental clearance shall be subject to
valid lease in favour of project proponent for the
proposed mining proposals. In case, the project
proponent does not have a valid lease, this
environmental  clearance shall automatically

become null and void.

Agreed



SCBA14
Typewriter
13


e R AT b

' o.: gsfﬁary}usEanAfsgssfzozo“ \' . |
- \ 2 P > N S € &
.PiEileyno./5035 5 Date: 04th 'March 2021 {‘ {‘
.vdsl.) '&\e\ *“, .v\sb .v - "&‘f\ h A "&‘f\ h A
The Environmental clearance will be co-terminus | Agreed, Validity of EC is co-
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9. with the mining lease period/Mining Plan. terminus with validity of current

mine plan or current lease period

10 Explosive cannot be stored on the site. Noted.

A comprehensive EIA including mining areas | Agreed and will be complied.
within 15 K.M. to assess impact of the mining
11. activity on the surrounding area shall be undertaken
and report submitted to this Authority within one

year.

No two pits shall be simultaneously worked i.e. | Noted.
1 before the first is exhausted and reclamation work
' completed, no mineral bearing area shall be

worked.

After exhausting the first mine pit and before | Agreed and will be complied.
starting mining operations in the next pit,
reclamation and plantation works in the exhausted
pit shall be completed so as to ensure that
reclamation, forest cover and vegetation are visible
3 during the first year of mining operations in the
next pit. This process will follow till the last pit is
exhausted. Adequate rehabilitation of mined pit
shall be completed before any new ore bearing area

is worked for expansion.

14 Adequate buffer zone shall be maintained between | Noted.
' two consecutive mineral bearing deposits.

15 Sprinkling of water on haul roads to control dust | Agreed and complied.
' will be ensured by the project proponent.

Green belt development shall be carried out | Agreed and complied
16. considering CPCB guidelines including selection of

plant species and in consultation with the local DFO

10
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| Agriculture Department. Herbs and shrubs shall

also form a part of afforestation programmebesides
tree plantation. The company shall involve local
people for plantation programme. Details of year
wise afforestation programme including
rehabilitation of mined out area shall be submitted
to the Regional Office, MOEF&CC, Gol, Lucknow

every year.

Blast vibrations study shall be conducted and a | If blasting done will be taken and
observation report submitted to the Regional office, | submitted.
MoE&CC, Gol, Lucknow and UPPCB within six

months. The report shall also include measures for

17.

prevention of blasting associated impact on nearby

houses and agricultural fields.

Controlled blasting techniques with sequential | Agreed and will be complied
18. blasting shall be adopted. The blasting shall be
carried out in the day time only.

Appropriate arrangement for shelter and drinking | Noted.
19. water for the mining workers has to be ensured at

the mining site.

Maintenance of village roads used for transportation | Agreed and complied

of minerals are to be done by the company regularly

0 at its own expenses. The roads shall be black

topped.
” Rain water harvesting shall be undertaken to | Noted

recharge the ground water source.

Status of implementation shall be submitted to the | Agreed and complied
-~ Regional Office, MoEF&CC, Gol, Lucknow and

UP Pollution Control Board within six months and
thereafter every year from the next consequent year.

23. Self-environmental audit shall be conducted | Agreed and complied.

11
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third

environmental audit shall be carried out.

annually.  Every three years

party

24,

Measures for prevention and control of soil erosion
and management of silt shall be undertaken.
Protection of dumps against erosion shall be carried
out with geotextile matting or other suitable
material, and thick plantations of native trees and
shrubs shall be carried out

at the dump slopes. Dumps shall be protected by

retaining walls.

Noted and appropriate measures
for prevention and control of soil
erosion and management of silt

will be undertaken.

25.

Trenches/garland drains shall be constructed at foot
of dumps and coco filters installed at regular
intervals to arrest silt from being carried to water
bodies. An adequate number of Check Dams and
shall  be

seasonal/perennial nallahs if any flowing through

Gully  Plugs constructed  across
the ML area and silts arrested. De silting at regular

intervals shall be carried out.

Noted and Agreed.

26.

Garland drain of appropriate size, gradient, and
length shall be constructed for both mine pit and
waste dump and sump capacity shall be designed
keeping 50% safety margin over and above peak
sudden rainfall (based on 50 years data) and
maximum discharge in the area adjoining the mine
site. Sump capacity shall also provide an adequate
retention period to allow proper settling of silt
material. Sedimentation pits shall be constructed at
the corners of the garland drains and de silted at

regular intervals.

Noted.

27.

Ground and surface water, if any in and near the
core zone (within 5.0 km of the lease) shall be

Noted. Water quality of ground

and surface water will be

12
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regularly monitored for contamination and
depletion due to mining activity and records
maintained. The monitoring data shall be submitted
to the Integrated Regional Office, MOEF&CC, Gol,
Board

monitoring points shall be

Lucknow and U.P. Pollution Control
regularly.  Further,
located between the mine, and drainage in the
direction of flow of groundwater shall be set up and

records maintained.

monitored regularly and records
will be submitted to the Integrated
Office, MOEF&CC,
Gol, Lucknow and U.P. Pollution

Regional

Control Board.

28.

Fugitive dust generation shall be controlled.
Fugitive dust emission shall be regularly monitored
at locations of nearest human habitation (including
schools and other public amenities located nearest
to sources of dust generation as applicable) and
records submitted to the Integrated Regional Office,
MoEF&CC, Gol,

Control Board regularly.

Lucknow and U.P. Pollution

Noted. Regular monitoring of
fugitive dust emission will be
to the Integrated
Office, MOEF&CC,

Gol, Lucknow and U.P. Pollution

submitted
Regional

Control Board regularly.

29.

Baseline data for ambient air quality shall be
generated and maintained and RSPM level in
ambient air in the nearby human habitation
(villages) shall also be monitored along with other

parameters.

Noted and Complied.

30.

Corporate Environmental Responsibility (CER)
shall be by the project proponent and the details of
the various heads of expenditure are to be submitted
as per the guidelines provided in the recent CER
notification No. 22-65/2017-1A.111 dated
01/05/2018. Work to be executed with the
installation of five hand pumps for drinking water,

solar light in villages of streets, construction of two

numbers of toilets at the primary school with name

As amount of Rs. 1.10 lakhs spent

towards corporate social

responsibility.

13
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displayed and address and details of the beneficiary
and gram Pradhan along with phone number,
photographs should be submitted to Directorate as
well as to the District Magistrate / Chief

Development officers.

31.

Transportation of minerals shall be done by
covering the trucks with tarpaulin or other suitable
mechanisms so that no spillage of mineral/dust

takes place.

of

material will be done by covering

Complied.  Transportation
the trucks/ tractors with tarpaulin
or other suitable mechanism to
avoid fugitive emissions and

spillage of mineral/dust.

32.

Occupational health and safety measures for the
workers including identification of workrelated
health hazards, training on malaria eradication,
HIV, and health effects on exposure to mineral dust,
etc. shall be carried out. Periodic monitoring for
exposure to respirable mineral dust on the workers
shall
including the health

be conducted and records maintained
records of the workers.
Awareness programmes for workers on the impact
of mining on their health and precautionary
measures like the use of personal protective
equipment etc. shall be carried out periodically. A
review of the impact of various health measures
shall be conducted followed by follow-up action

wherever required

Noted and will be complied

33.

The project proponent will ensure for employing

local people as per requirement, necessary

protection measures around the mine pit and waste
dump, and garland drain around the mine pit and
waste dump.

Noted.

14
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Topsoil / solid waste shall be stacked properly with | Noted

proper slope and adequate safeguards and shall be
utilized for backfilling (wherever applicable) for
34. reclamation and rehabilitation of the mined-out
area.  Topsoil shall be separately stacked for
utilization later for reclamation and shall not be
stacked along with overburden.

Overburden (OB) shall be stacked at the earmarked | Noted and Agreed.

dump site(s) only and shall not be kept active for
long period. The maximum height of the dump shall
not exceed 20 m, each stage shall preferably be of a
35. maximum of 10 m and the overall slope of the
dump shall not exceed 350. The OB dump shall be
backfilled. The OB dumps shall be scientifically
vegetated with suitable native species to prevent

erosion and surface runoff.

Monitoring and management of rehabilitated areas | Noted and will be complied
shall continue until the vegetation becomes self-
sustaining. Compliance status shall be submitted to
% the Regional Office, Ministry of Environment &
Forests, Gol, Lucknow, and U.P. Pollution Control

Board on a six-monthly basis.

Slope of the mining bench and ultimate pit limit | Noted.
37. shall be as per the mining scheme approved by the
Indian Bureau of Mines.

Permission for the abstraction of groundwater shall | Noted and will be complied
be taken from Central Ground Water Board.
38, Regular monitoring of ground and surface water
sources for level and quality shall be carried out by

establishing a network of existing wells and

constructing new piezometers during the mining

15
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operation. The monitoring shall be carried out four

times in a year i.e., premonsoon (AprilMay),
monsoon (August), post-monsoon (November), and
winter (January), and the data thus collected shall
be regularly sent to MoEF&CC, Central Ground
Water Authority, and Regional Director, Central
Ground Water Board.

39.

The wastewater from the mine shall be treated to
standards before
The

discharged water from the Tailing Dam, if any shall

conform to the prescribed

discharging into the natural stream.
be regularly monitored and report submitted to the
Office, MoEF&CC, Gol,

Lucknow, Central Pollution Control Board, and the

Integrated Regional

State Pollution Control Board.

Noted.

40.

Hydrogeological study of the area shall be reviewed
by the project proponent annually. In case the
adverse effect on groundwater quality and quantity
is observed mining shall be stopped and resumed
only after mitigating steps to contain any adverse

impact on ground water is implemented.

Noted and Hydro geological study
of the area will be reviewed by the

project proponent annually.

41.

Vehicular emissions shall be kept under control and

regularly  monitored.  Vehicles used for
transportation of minerals and others shall have
valid permissions as prescribed under Central
Motor Vehicle Rules, 1989 and its amendments.
The vehicles transporting minerals shall be covered
with a tarpaulin or other suitable enclosures so that
no dust particles / fine matters escape during the
period of transportation. No overloading of

minerals for transportation shall be committed. The

Noted.
vehicle would be done to suppress
The

transporting truck s will not pass

Regular checkups of

emissions.

vehicular

through wildlife sanctuaries.

16
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trucks transporting minerals shall not pass through

the wildlife sanctuary if any in the study area.

42.

Prior permission from the Competent Authority
shall be obtained for the extraction of groundwater
if any.

Noted.

43.

A final mine closure plan, along with details of
Corpus Fund, shall be submitted to the Integrated
Regional Office, MoEF&CC, Gol,
U.P. Pollution Control Board 5 years in advance of

Lucknow and

final mine closure for approval.

Noted and will be complied

44,

Project Proponent shall explore the possibility of

using solar energy where ever possible.

Noted. Project Proponent will
explore the options of using solar

energy where ever possible.

45,

Commitment towards CER has to be followed

strictly.

Agreed and strictly complied

46.

Regular health checkup record of the mineworkers
has to be maintained at the site in a proper register.
It should be made available for inspection whenever

asked.

Agreed and Regular checkups of

mine workers will be done.

47.

Project Proponent has to strictly follow the
direction/guidelines issued by MoEF&CC, CPCB,
and other Govt. Agencies from time to time.

Agreed.

Proponent will strictly follow the
direction/guidelines  issued by
MoEF&CC, CPCB, and other

Govt. Agencies from time to time.

48.

The blasting will be done only after getting
permission from the Mining Department.

Agreed. Blasting will only be
done after getting permission

from the Mining Department.

17
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) Registered
" State Level Environment Impact Assessment Authority, Uttar Pradesh

Directorate of Environment, U.P.
Vineet Khand-1, Gomti Nagar, Lucknow-226 010
Phone : 91-522-2300 541, Fax:91-522-2300 543
E-mail : doeuplko@yahoo.com
To, Website : www.seiaaup.com

Shri Mithlesh Kuamr,

Village- Adalpura, Tehsil- Chunar,

District- Mirzapur, U.P- 231304

Ref. No..:]ﬂ..s.lPawa/SElAAISO35I2020 Date: ]Eebmary 2021

S Sub: Environmental Clearance for Building Stone (Sandstone) mine, at Gata No./Araji No. /Plot :
> no. — 1 KA at Village — Sonpur, Tehsil- Chunar, District- Mirzapur, Uttar Pradesh, (Leased Area: N
N 0.809 ha) M/s MaaShitala Stone. >
: Dear Sir, N
: Please refer to your application/letter dated 06-09-2019, 09-10-2019, 19-11-2020 & 08-12- N
: 2020 addressed to the Secretary, SEAC, Directorate of Environment, U.P., Lucknow on the subject N
: as above. The State Level Expert Appraisal Committee considered the matter in its meetings held on N
: dated 09-12-2020 and SEIAA meeting 16-02-2021. N
: A presentation was made by the project proponent along with their consultant M/s Globus N
: Environment Engineering Services. The proponent, through the documents submitted and the N
: presentation made informed the committee that:- N
: 1. The environmental clearance is sought for Building Stone (Sandstone) mine, at Gata No./Araji 2
: No. /Plot no. — 1 KA at Village — Sonpur, Tehsil- Chunar, District- Mirzapur, Uttar Pradesh, o
: (Leased Area: 0.809 ha) M/s MaaShitala Stone. N
o 2. The terms of reference in the matter were issued by SEIAA, U.P. vide letter no. N
: 465/Parya/SEAC/5035/2019 dated 13/12/2019. N
: 3. The public hearing was organized on 19/09/2020. Final EIA report submitted by the project N
: proponent on 19/11/2020. :
: Salient features of the project as submitted by the project proponent: N
: On-line proposal No. SIA/UP/MIN/42424/2019 N
: File No. allotted by SEIAA, UP 5035 ;
X Name of Proponent Mithlesh Kumar Singh S/o ShriCharittar Singh, .
. Full correspondence address of RR/o Village-Adalpura, X
. proponent and mobile no. Tehsil- Chunar, District- Mirzapur, Uttar Pradesh :
; Mobile no. — 9415546787 N
: E mail ID - mithileshstonemzp@gmail.com
: 5. | Name of Project Environmental Clearance for proposed Building :
E Stone (Sandstone) mine, at Gata No./Araji No. /Plot] :
; no. — 1 KA, Area 0.809 ha. (2.0 Acres) at Village - :
X Sonpur, Tehsil- Chunar, District- Mirzapur, Uttar :
K Pradesh of M/s MaaShitala Stone ;
: 6. | Project Location (Plot. Khasra/Gata [1 KA N
N No.) ;

:“':""!"’.—:"

7. | Name of River Ganga River - 14.70* Km (W)
Jargo Dam-2.42 km (W)
8. | Name of Village Sonpur

9. | Tehsil Sy Chunal;’_o’l::_.,

Mir

10/ District -
11] Name of Minor Mineral

dmg}tone (ﬁ;}d stone)

»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»»
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E.C. for ndstone) mi ji No. no.—1KA = Tehsil- Chunar, District- .
Mirzapur, Uttar Pradesh, (Leased Area: 0.809 ha) M/s Maa Shitala Stone,

12] Sanctioned Lease Area (in Ha.) 0.809 ha

13} Max. & Min mRL within lease area |Highest 119.20 mRL

Lowest: 108.8 mRL

14 Pillar Coordinates (Verified by DMO)| ['Gata No./Araji No. /Plot no. — 1 KA, Area 0.809
ha. (2.0 Acres) at Village — Sonpur, Tehsil-
Chunar, District- Mirzapur, Uttar Pradesh of

M/s MaaShitala Stone .
Pillar No N E
A 25° 82°59'
03'6.534" 28.656"
B 25° 82°59'
03'7.392" 32.922"
C 25° 82°59'
03'3.96" 30.394"
D 25° 82°
03'3.408" 59°25.448"
15 Total Geological Reserves 2,284,162 m° :
16/ Total Mineable Reserve 60,136 m’
171 Total Proposed Production 40,450 m’ (5 years)
18] Proposed Production /year 8090 m’/annum . _
20/] Production of mine/day 27 m*/day
21. Method of Mining Opencast, /Semi-mechanized method ]
23] Working hours/day 8 B
24] No. of worker 22 .
25] No. of vehicles movement/day 20
264 Type of Land Govt./Non Forest Land (riverbed)
27] Ultimate of Depth of Mining 18.0 m
28 Nearest metalied road from site 0.34 km

20 Water Requirement PURPOSE

Drinking -0.22 KLD
Suppression of dust -4.08 KLD
Piantation - 0.146 KLD
Others (if any) - 0.00 KLD
Total -4.44 KLD
30! Name of QCl Accredited Consultant NABET/EIA/1821 RA 0120

with QCI No and period of validity. Valid till - 01/05/2021

31. Any litigation pending againstthe |No

project or land in any court
32| Details of 500 m Cluster Certificate | Letter No — 1066 dated - 26/08/2019
verified by Mining Officer
33 Details of Lease Area in approved Serial no. 08
DSR Page no.10 |
34! Project Cost 1.15 Crore/annum |
35! Proposed CER cost 12.3@ lacs/annum 7441
36. Proposed EMP cost ,
37/ Length and breadth of Haul Road

.
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> 19] Sanctioned Period of Mine lease 5 years o
> -
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: y
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o :
o 22} No. of working days 300 .
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Temporary culvert on haul road shall be made for :
transportation :
38, No. of Trees to be Planted 146 :
5. The mining would be restricted to unsaturated zone only above the phreatic water table and :

will not intersect the ground water table at any point of time. :

6. The mining operation will not be carried out in safety zone of any bridge or embankment or :

in eco-fragile zone such as habitat of any wild fauna. ;

7. There is no litigation pending in any court regarding this project. :
8. The project proposal falls under category—1(a) of EIA Notification, 2006 (as amended). N

Based on the recommendations of the State Level Expert Appraisal Committee meeting held on N
09-12-2020 on the above said project, the State Level Environment Impact Assessment Authority N

meetings held on dated 16-02-2021 has decided to grant the Environmental Clearance to the title N
project for collection of 8090 m’/annum is proposed lease area 0.809 ha subject to effective N
implementation of the following General Conditions and specific conditions: .
General condition: N

1. This environmental clearance is subject to allotment of mining lease in favour of project N
proponent by District Administration/Mining Department. .

2. Forest clearance shall be taken by the proponent as necessary under law. N
3. Any addition of the mining area, change of Khasra numbers, enhancement of capacity, change N
‘in mining technology, modernization and scope of working shall again required prior N
environmental clearance as per EIA notification, 2006. N

4. No change in the calendar plan including excavation, quantum of mineral and waste shall be 3
A

b

made.

5. Mining will be carried out as per the approved mining plan. In case of any violation of mining
plan, the Environmental Clearance given by SEIAA will stand cancelled. >

6. Four ambient air quality monitoring stations shall be established in the core zone as well as in
the buffer zone for RSPM, SPM, SO, NO, monitoring. Location of the statiogs should be
decided based on the meteorological data, topographical features and environmentally and
ecologically sensitive targets and frequency of monitoring should be undertaken in
consultation with the State Pollution Control Board. The monitored data for criteria pollutants
shall be regularly up loaded on the company's website and also displayed at website.

7. Data on ambient air quality (RPM, SPM, SO;, NO,) should be regularly submitted to the
Regional office, MoEF, Gol, Lucknow and the State Pollution Control Board / Central
Pollution Control Board once in six months.

8. Ambient air quality at the boundary of the mine premises shall confirm to the norms
prescribed in MoEF notification no. GSR/826(E) dt. 16.11.09.

9. Fugitive dust emissions from all the sources shall be controlled regularly. Water
spraying arrangement on haul roads, loading and unloading and at transfer points shall be
provided and properly maintained.

10. Measures shall be taken for control of noise levels below 85 dBA in the work
environment. Workers engaged in operations of HEMM, etc. shall be provided with ear plugs
/ muffs and health records of the workers shall be maintained.

11. Industrial waste water (workshop and waste water from the mine) should be properly
collected, treated so as to conform to the standards prescribed under GSR 422 (E) dated 19th
May, 1993 and 31st December, 1993 or as amended from time to time. Oil and grease trap
shall be installed before discharge of worksho{efﬂue ts
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12. Personnel working in areas shall be provided with protective respiratory devices like
mask and they shall also be imparted adequate training and information on safety and health
aspects.

13. Special measures shall be adopted to prevent the nearby settlements from the impacts
of mining activities.

14. The transportation of the materials shall be limited to day hours time only.

15. Provision shall be made for the housing the labourers within the site with all necessary
infrastructure and facilities such as fuel for cooking, mobile toilets, - safe drinking water,
medical health care, créche etc. The housing may be in the form of temporary structures to be
removed after the completion of the project.

16. A separate Environmental Management Cell with suitable qualified personnel shall be set-up
under the control of a Senior Executive, who will report directly to the Head of the
Organization.

17. The Project Proponent shall inform to the Regional Office, MoEF, Gol, Lucknow and
State Pollution Control Board regarding date of financial closures and final approval of the
project by the concerned authorities and the date of start of land development work.

18. The funds earmarked for environmental protection measures shall be kept in separate
account and shall not be diverted for other purpose. Year wise expenditure shall be reported
to the MoEF, Gol, Lucknow and State Pollution Control Board

19, The Regional Office, MoEF, Gol, Lucknow and State Pollution Control Board shall monitor
compliance of the stipulated conditions. A complete set a documents including Environment
Impact Assessment Report, Environmental Management Plan, Public hearing and other
documents information should be given to Regional Office of the MoEF, Gol, Lucknow and
State Pollution Control Board

20. A copy of the environmental clearance shall be submitted by the Project Proponent to the
Heads of the Local Bodies, Panchayat and Municipal Bodies as applicable in the matter.

21. The Project Proponent shall advertise at least in two local newspapers widely circulated,
one of which shall be in the vernacular language of the locality concerned, within 7 days of
the issue of the clearance letter informing that the project has been accorded environmental
clearance and a copy of the clearance letter is available with the State Level Environment
Impact Assessment Authority (SEIAA).

22. The Project Proponent has to submit half yearly compliance report of the stipulated prior
environmental clearance terms and conditions in hard and soft copy to the SEIAA,U.P.
on 1st lune and 1st December of each calendar year.

23. The SEIAA may alter/modify the above conditions or stipulate any further condition in the
interest of environment protection.

24. Concealing factual data or submission of false/fabricated data and failure to comply with any
of the conditions mentioned above may result in withdrawal of this clearance and attract
action under the provisions of Environment (Protection) Act, 1986.

Specific Conditions:

1. Directions/suggestions given during public hearing and commitment made by the project
proponent should be strictly complied.

2.  The project proponent shall obtain the forest clearance and permission of Central and State
Government as per law under the provisions of Forest (conservation) Act, 1980 before the
start of work.

3. The mining lease holders shall, after ceasing mining operations, undertake re-grassing the
mining area and any other area which may have been disturbed due to their mining activities
and restore the land to a condition which js fit for growth of fodder, flora fauna etc.

4.  Ifthe proposed project is situated in q} ng.a%f ground water extraction, where creation
of new wells for ground water extracj&n i p,ﬂ requirement of fresh water shall be
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met from alternate water sources other than ground water or legally valid source and
permission from the competent authority shall be obtained to use it.

5. At the time of operation, project proponent will comply with all the guidelines issued by
Government of India/State Govt./District Administration related to Covid-19.

6.  This environmental clearance does not create or verify any claim of applicant on the proposed
site/activity.

7. Incase it has been found that the E.C. obtained by providing incorrect information, submitting
that the distance between the two adjoining mines is greater than 500mt. and area is less
than 05ha, but factually the distance is less than 500 mt and the mine is located in cluster of
area equal or more than 05ha, the E.C issued will stand revoked.

8.  This environmental clearance shall be subject to valid lease in favour of project proponent for
the proposed mining proposals. In case, the project proponent does not have a valid lease,
this environmental clearance shall automatically become null and void.

9.  The Environmental clearance will be co-terminus with the mining lease period/Mining Plan.

10. Explosive cannot be stored on the site.

11. A comprehensive EIA including mining areas within 15 K.M. to assess impact of the mining
activity on the surrounding area shall be undertaken and report submitted to this Authority
within one year.

12. No two pits shall be simultaneously worked i.e. before the first is exhausted andreclamation
work completed, no mineral bearing area shall be worked.

13. After exhausting the first mine pit and before starting mining operations in the next pit,
reclamation and plantation works in the exhausted pit shall be completed so as to ensure that
reclamation, forest cover and vegetation are visible during the first year of mining operations
in the next pit. This process will follow till the last pit is exhausted. Adequate rehabilitation of
mined pit shall be completed before any new ore bearing area is worked for expansion.

14. Adequate buffer zone shall be maintained between two consecutive mineral bearing deposits.

15. Sprinkling of water on haul roads to control dust will be ensured by the project
proponent. :

16. Green belt development shall be carried out considering CPCB guidelines including selection
of plant species and in consuitation with the local DFO / Agriculture Department. Herbs and
shrubs shall also form a part of afforestation programmebesides tree plantation. The
company shall involve local people for plantation programme. Details of year wise
afforestation programme including rehabilitation of mined out area shall be submitted to the
Regional Office, MoEF&CC, Gol, Lucknowevery year.

17. Blast vibrations study shall be conducted and a observation report submitted to the
Regional office, MoE&CC, Gol, Lucknow and UPPCB within six months. The report shall also
include measures for prevention of blasting associated impact on nearby houses and
agricultural fields.

18. Controlled blasting techniques with sequential blasting shall be adopted. The blasting shall be
carried out in the day time only.

19. Appropriate arrangement for shelter and drinking water for the mining workers has to be
ensured at the mining site.

20. Maintenance of village roads used for transportation of minerals are to be done by
the company regularly at its own expenses. The roads shall be black topped.

21. Rain water harvesting shall be undertaken to recharge the ground water source.

22. Status of implementation shall be submitted to the Regional Office, MoEF&CC, Gol,
Lucknow and UP Pollution Control Board within six months and thereafter every year from the
next consequent year.

23. Self environmental audit shall be con
environmental audit shall be carried out.

\‘Fvery three years third party
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Measures for prevention and control of soil erosion and management of silt shall be
undertaken. Protection of dumps against erosion shall be carried out with geo textile matting
or other suitable material, and thick plantations of native trees and shrubs shall be carried out
at the dump slopes. Dumps shall be protected by retaining walls.

Trenches /garland drains shall be constructed at foot of dumps and coco filters installed
at regular intervals to arrest silt from being carried to water bodies. Adequate number
of Check Dams and Gully Plugs shall be constructed across seasonal/perennial nallahs, if any
flowing through the ML area and silts arrested. De- silting at regular intervals shall be carried
out.

Garland drain of appropriate size, gradient and length shall be constructed for both mine pit
and for waste dump and sump capacity shall be designed keeping 50% safety margin over
and above peak sudden rainfall (based on 50 years data) and maximum discharge in the area
adjoining the mine site. Sump capacity shall also provide adequate retention period to allow
proper settling of silt material. Sedimentation pits shall be constructed at the corners of the
garland drains and de- silted at regular intervals.

Ground and surface water, if any in and near the core zone (within 5.0 km of the lease) shall
be regularly monitored for contamination and depletion due to mining activity and records
maintained. The monitoring data shall be submitted to the Regional Office, MoEF, Gol,
Lucknow and U.P. Pollution Control Board regularly. Further, monitoring points shall be
located between the mine and drainage in the direction of flow of ground water shall be set
up and records maintained.

Fugitive dust generation shall be controlled. Fugitive dust emission shall be regularly
monitored at locations of nearest human habitation (including schools and other public
amenities located nearest to sources of dust generation as applicable) and records submitted
to the Regional Office, MoEF&CC, Gol, Lucknow and U.P. Pallution Control Board regularly.
Baseline data for ambient air quality shall be generated and maintained and RSPM level in
ambient air in the nearby human habitation (villages) shall also be monitored along with
other parameters.

Corporate Environmental Responsibility (CER) shall be by the project proponent and the
details of the various heads of expenditure to be submitted as per the guidelines provided in
the recent CER notification No. 22-65/2017-1A.11l dated 01/05/2018. Work to be executed with
installation of five hand pumps for drinking water, solar light in villages of streets,
construction of two numbers of toilets at the primary school with name displayed and address
and details of beneficiary and gram pradhan along with phone number, photographs should
be submitted to Directorate as well as to the District magistrate / Chief Development officers.
Transportation of minerals shall be done by covering the trucks with tarpaulin or other
suitable mechanism so that no spillage of mineral/dust takes place.

Occupational health and safety measures for the workers including identification of work
related health hazards, training on malaria eradication, HIV, and health effects on exposure to
mineral dust etc. shall be carried out. Periodic monitoring for exposure to respirable
mineral dust on the workers shall be conducted and records maintained including health
records of the workers. Awareness programme for workers on impact of mining on their
health and precautionary measures like use of personal equipments etc. shall be carried out
periodically. Review of impact of various health measures shall be conducted followed by
follow up action wherever required.

The project proponent will ensure for providing employment to local people as per
requirement, necessary protection measures around the mine pit and waste dump and
gariand drain around the mine pit and wastedump. .

Top soil / solid waste shall be stacked oper|v with proper slope and adequate safeguards
and shall be utilized for backfilling ( . ble) for reclamation and rehabilitation of
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35.

36.

37.

38.

39,

41

42,

43,

45.

47.

48.

% U

E.C. for Bui Stone (Sandstone) mine, at Gata No./Araji N: = t = , Tehsil- Chunar, District-

Mirza, ttar Pradesh, (leased Area: 0.809 ha) M/s Maa Shitala Stone.

mined out area. Top soil shall be separately stacked for utilization later for reclamation and
shall not be stacked along with over burden.

Over burden (OB) shall be stacked at earmarked dump site(s) only and shall not be kept active
for long period. The maximum height of the dump shall not exceed 20 m, each stage shall
preferably be of maximum 10 m and overall slope of the dump shall not exceed 35°. The OB
dump shall be backfilled. The OB dumps shall be scientifically vegetated with suitable native
species to prevent erosion and surface run off.

Monitoring and management of rehabilitated areas shall continue until the vegetation
becomes self sustaining. Compliance status shall be submitted to the Regional Office,
Ministry of Environment & Forests, Gol, Lucknow and U.P. Pollution Control Board on six
monthly basis.

Slope of the mining bench and ultimate pit limit shall be as per the mining scheme approved
by Indian Bureau of Mines.

Permission for abstraction of ground water shall be taken from Central Ground Water Board.
Regular monitoring of ground and surface water sources for level and quality shall be carried
out by establishing a network of existing wells and constructing new piezometers
during the mining operation. The monitoring shall be carried out four times in a year i.e.
pre-monsoon (April-May), monsoon (August), post-monscon (November) and winter
(January) and the data thus collected shall be regularly sent to MoEF&CC, Central Ground
Water Authority and Regional Director, Central Ground Water Board.

The waste water from the mine shall be treated to conform to the prescribed
standards before discharging in to the natural stream. The discharged water from the
Tailing Dam, if any shall be regularly monitored and report submitted to the Regional
Office, Ministry of Environment & Forests, Gol, Lucknow, Central Pollution Control Board and
the State Pollution Control Board.

Hydro geological study of the area shall be reviewed by the project proponent annually.
In case adverse effect on ground water quality and quantity is observed mining shall be
stopped and resumed only after mitigating steps to contain any adverse impact on
ground water is implemented.

Vehicular emissions shall be kept under control and regularly monitored. Vehicles used for
transportation of minerals and others shall have valid permissions as prescribed under
Central Motor Vehicle Rules, 1989 and its amendments. The vehicles transporting
minerals shall be covered with a tarpaulin or other suitable enclosures so that no dust
particles / fine matters escape during the course of transportation. No overloading of minerals
for transportation shall be committed. The trucks transporting minerals shall not pass through
wild life sanctuary, if any in the study area.

Prior permission from the Competent Authority shall be obtained for extraction of ground
water, if any.

A final mine closure plan, along with details of Corpus Fund, shall be submitted to the
Regional office, Ministry of Environment & Forests, Gol, Lucknow and U.P. Pollution Control
Board 5 years in advance of final mine closure for approval.

Project Proponent shall explore the possibility of using solar energy where ever
possible.

Commitment towards CER has to be followed strictly.

Regular health check-up record of the mine workers has to be maintained at site in a proper
register. It should be made available for inspection whenever asked.

Project Proponent has to strictly follow the, direction/guidelines issued by MoEF&CC,
CPCB and other Govt. Agencies from tm'ne to ume.
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You shall also ensure that the proposed site is not a part of any no-development zone as
required/prescribed/identified under law. In case of violation, this permission shall automatically
deem to be cancelled. Also, in the event of any dispute on ownership or land use of the proposed
site, this clearance shall automatically deem to be cancelled.

Any appeal against this EC shall lie with the National Green Tribunal, if preferred, within a
period of 30 days as prescribed under Section 16 of the National Green Tribunal Act, 2010.

The above stipulated conditions will be enforced inter-alia, under the provisions of the
Water (Prevention & Control of Pollution) Act, 1974, the Air (Prevention & Control of Pollution) Act,
1981, the Environment (Protection) Act, 1986 and the Public Liability Insurance Act, 1991 along-
with their amendments and rules made there under and also any other orders passed by the
Hon'ble Courts of Law relating to the subject matter.

The project proponent will have to submit approved plans and proposals incorporating the
conditions specified in the Environmental Clearance within 03 months of issuance of this clearance.
The SEIAA/MOoEF reserves the right to revoke the environmental clearance, if conditions stipulated
are not implemented to the satisfaction of SEIAA/MoEF. SEIAA may impose additional
environmental conditions or modify the existing ones, if necessary.

This is to request you to take further necessary action in matter as per provisions of Gazette
Notification No. 5.0. 1533(E) dated 14/09/2006, as amended and send regular compliance reports
to the authority as prescribed in the aforesaid notification.

Member Secretary, SEIAA
Ref. NO.......coeeiuervenenn.n../Parya/SEIAA/5035/2019  Dated: As above
Copy for Information and necessary action to:
1. The Principal Secretary, Environment, U.P. Govt., Lucknow.
2. Advisor, IA Division, Ministry of Environment, Forests & Climate Change, Govt. of India,
Indira Paryavaran Bhawan, Jor Bagh Road, Aliganj, New Delhi.
3. Additional Director, Regional Office, Ministry of Environment & Forests, (Central
Region), Kendriya Bhawan, Sth Floor, Sector-H, Aliganj, Lucknow.
4. The Member Secretary, U.P. Pollution Control Board, TC-12V, Paryavaran Bhawan,
Vibhuti Khand, Gomti Nagar, Lucknow.
5. District Magistrate, Mirzapur, U.P.
Director, Department of Geology & Mining, U.P. Lucknow.
7. Copy for Web Master/Guard file.

33l

(Ashish Tiwari)
Member Secretary, SEIAA
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Annexure - 2

Letter of Gram Pradhan Regarding CER
Activity
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Annexure- 3
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The mining project has established fencing around

the whole periphery of the lease area..
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Sonpur, Uttar Pradesh, India

2XWR+CQ9, Sonpur, Bhagauti Dei, Uttar Pradesh 231301, India
Lat 25.046209°

Long 82.993328°

09/02/24 02:57 PM GMT +05:30
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5 2N Q GPS Map Camera
Sonpur, Uttar Pradesh, India

2XXR+RCF, Jamui - Ahraura Rd, Sonpur, Bhagauti Dei, Uttar Pradesh 231301, India
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Long 82.992123°
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Annexure- 4

Ambient Air Quality Monitoring as per EC
conditions we have done monitoring testing report

every six months and test reports are attached.
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‘ 1988 38
NOIDA TESTING LABORATORIES

(A Government of India Approved Testing Laboratory)

(An ISO : 9001 : 2015, ISO 45001 : 2018 (OH&S) Certified & NABL Accredited Laboratory)
MoEF & CC (Ministry of Environment, Forest & Climate Change), UPPCB Recognized Laboratory

Analyzing for an Assured.

guie 8 +91-9313611642, 8510081921, 7_5030_31145, 8527870572, 7503031146, 9999794369
TEST CERTIFICATE
Test Report of Report Code Date of Issue
Ambient Air Quality Analysis AAQ-090324-01 15/03/2024

Issued To: M/s Maa Sheetla Stone (Sandstone Mining Project)
Project Name: Gata No 1Ka Village-Sonpur Tehsil-Chunar District-Mirzapur (U.P)

SAMPLING & ANALYSIS DATA

Sample Drawn By : NTL Representative
Date of Sampling : 08/03/2024
Sample Description ; Ambient Air
Sampling Plan &Procedure 1 SOP-AAQ/08
Analysis Duration : 09/03/2024 to 15/03/2024
Sampling Location : Near Mine Site
Average Flow Rate of SPM (m*/min.) ; 1.14
Average Flow Rate of Gases (Ipm) : 1.0
Sampling Instrument Used : Respirable Dust Sampler (PM,,) Fine Particulate
Sampler (PM, 5) With Gaseous Attachment
Weather Condition : Clear
TEST RESULT
Limits as per
S.No. Parameter : Test Method Results Units Environment
; (Protection) Act.
L. Suspended Particulate Matter (SPM) 1S:5182 Part-IV 412.0 ug /m’ 600.0
2 Particulate Matter (PM,,) 1S:5182 Part-XXIII 89.60 ng /m' 100.0
3 Particulate Matter (PM; 5) 1S:5182 Part-XXIV 47.12 ng /m? 60.0
4. | Sulphur dioxide (SO,) 1S:5182 Part-11 10.08 pg /m’ 80.0
5 Nitrogen dioxide (NO,) 1S:5182 Part-VI 24.50 pg /m’ 80
Notes:

1. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only.

3. This test report will not be generated again, either wholly or in part, without prior written permission of the laboratory.

4. The test samples will be disposed off after two weeks from the date of issue of test report, unless until specified by the customer.

™
q&ét}'l&@m AUTHORIZEB SIGNATORY
"'\EA, ‘ | /

Laboratory : GT-20, Sector-117, NOIDA, Gautam Budh Nagar - 201301
Branch Office : :
HARIDWAR | RUDRAPUR | CHANDIGARH | DEHRADUN | PUNE
E.: noida.laboratory@gmail.com, info@noidalabs.com W.: www.noidalabs.com
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- Analyzing for an Assured.
Future

1989
'NOIDA TESTING LABORATORIES

(A Government of India Approved Testing Laboratory)

(An ISO : 9001 : 2015, ISO 45001 : 2018 (OH&S) Certified & NABL Accredited Laboratory)
MoEF & CC (Ministry of Environment, Forest & Climate Change), UPPCB Recognized Laboratory

@ +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369

39

TEST CERTIFICATE
Test Report of Report Code Date of Issue
Water W-090324-02 15/03/2024

Issued To:

M/s Maa Sheetla Stone (Sandstone Mining Project)

Project Name: Gata No 1Ka Village-Sonpur Tehsil-Chunar District-Mirzapur (U.P)

Sample Drawn By
Sample Received Date
Sample Quantity
Analysis Duration

. SAMPLING & ANALYSIS DATA

NTL Representative

08/03/2024

2.0Lt

09/03/2024 to 15/03/2024

Sample Description Water

RESULTS

Essential test as per 1S:10500-2012
S. No. | Parameter Test Method Results Units Desirable Extended Limit
Limit
L pH 1S:3025(Part-11) 7.38 - 6.0-9.0 -
24 Colour 1S:3025(Part-4) <5.00 Hazen ) 15
3: Odour 18:3025(Part-5) Agreeable - Agreeable Agreeable
4. Taste 1S:3025(Part-8) Agreeable - _Agreeable -
S. Turbidity 1S:3025(Part-10) <1.00 NTU 1 . 5
6. Total Hardness (as CaCO3) 1S:3025(Part-21) 246.0 mg/l 200 600
7 Chloride (as CI) 18:3025(Part-32) 118.0 mg/l 250 1000
8. Calcium (as Ca) 1S: 3025 (P- 40) 58.30 mg/l 75 200
9. Iron (as Fe) 1S:3025(Part-52) 0.162 mg/I 1 No Relaxation
10. | Nitrate (as NO;) IS: 3025 (P- 34) 8.40 mg/l 45 No Relaxation
11. [ Total Dissolved Solid 1S:3025(Part-16) 750.0 mg/l 500 2000
12. | Alkalinity (as Ca CO;) 1S: 3025 (P- 23) 260.0 __mg/l 200 600
13. | Sulphate (as SO,) IS: 3025 (P- 24) 78.26 mg/l 200 400
MICROBIOLOGICAL REQUIREMENT
RESULTS
S.No. Parameter Test Method Results Required as per 1S-10500:2012
1. Escherichia coli IS-15185 Absent Absent/100ml
2 Coliform Bacteria IS-15185 Absent Absent/100ml
Notes:

1. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only.
3. This test report will not be generated again, either wholly or in part, without prior written permission of the laboratory.
4. The test samples will be disposed of after two weeks from the date of issue of test report, unless until specified by the customer.

e

‘{'&\

AUTHORE SIGNATORY

Laboratory : GT-20, Sector-117, NOIDA, Gautam Budh Nagar - 201301
Branch Office :
HARIDWAR | RUDRAPUR | CHANDIGARH | DEHRADUN | PUNE
E.: noida.laboratory@gmail.com, info@noidalabs.com W.: www.noidalabs.com
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1990

]

&} ENVIRO-TECH SERVICES @ Guar |
R Aualglical Latorslory IS0 9001/14001/45001
s (A GOVERNMENT APPROVED LAB)

ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

=
&S TEST REPORT

TESTREPORTNO: ETS/1M1040-11/01/2022 DATE OF REPORT: 07.01.2022
AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT
Name And Address of Customer :  SHRI MITHLESH KUMAR

BUILDING STONE MINE,GATE NO-1 KA AT VILLAGE-SONPUR,
TEHSIL-CHUNAR, DISTT-MIRZAPUR,U.P(LEASE AREA-0.809 HA)

Date of Monitoring : 03.01.2022
Analysis Start Date ¢ 05.01.2022
Analysis End Date ¢ 07.01.2022
Duration Of Monitoring ¢ 03.01.2022 To 04.01.2022 (CO for 1.0 Hrs.)
Time Of Monitoring : 10:35 AM To 10:35 AM
Sample ID No : 1040-11
Sampling Done By : ETS STAFF
Sampling Location ¢ AT PROJECT SITE
Sampling Method : ETSISTP/AIR-01
Sampling Machine Placed At Height : 15 METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 120 °C
Wind Direction : E To w
Equipment Used :  Respirable Dust Sampler (PMo) + Fine Particulate Sampler (PMz <)
s, T Test Parameter " Unit Result Specification/Limit |  Test Method
No. I (As per CPCB) |
|| Particulate Matters, (PMo) pg/m? 88.4 For24Hrs=100 | 1S 5182 (Part-23)
2 | Particulate Matte—rs,(PMz 5) A—uglm3 43.2 ngtt Hrs.=60 | _IS_5182 (Part-24)
i 3 | Sulphur Dioxide, (SOz) ugm* | 197 | For24 Hrs=80 IS: 5182 (Part-2)
—4 Nitrogen Dioxide (NOz) ug/m? 1 349 For 24 Hrs =80 1S: 5182 (Part-6) _l
5 | Carbon Monoxide,(CO) o mg/m? J 0_59 For 8 Hrs.=2 / For 1 Hrs =4 IS 5182 : (Part- 10) |

**+**End of Test Report*****

For Envi /j? Services

Page 1 of 1 s
ittal
e

Note:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

2. The results indicated only refer to the tested samples and listed applicable parameters,

3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to invoice value only,

S.'The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.
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ENVIRO-TECH SERVICES @ Guw
(VS HRBAR CApOMER ISO 9001/14001/45001

(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT
TESTREPORT NO.:  ETSM040-12/01/2022 DATE OF REPORT: 07.01.2022
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer : SHRIMITHLESH KUMAR

BUILDING STONE MINE, GATE NO-1 KA AT VILLAGE-SONPUR,
TEHSIL-CHUNAR, DISTT-MIRZAPUR, U.P(LEASE AREA-0.809 HA)

Date of Monitoring ;o 03.01.2022
Monitoring Start Date : 03012022
Monitoring End Date : 04012022
Duration Of Monitoring : 24 HOURS
Sample ID No ;104012
Monitoring Done By : ETS STAFF
‘ Sampling Location : AT PROJECT SITE
| Sampling Method . ETS/STP/NOISE-01
Category Of Area : INDUSTRIAL AREA
| S. Test Parameter Unit | Result | Specification/Limit | Test Method
i No. _ {As per CPCB) |
I Day Time Noise Level Leq :dB {Fl]l_J - 69.8 75 IS: 9989
2 | Night Time Noise Level Leq:dB(A) | 574 | 70 IS: 9989
Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M. ==*End of Test Report™***
Page 1 of 1
Far Envire-
- B g
= o
AUTH GNATORY
Format No ETS/LAB/TR-02, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.201 e
Mute:- )
1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.
I. The results indicated only refer to the tested samples and listed applicable parameters.
A No complaint will be entertained if recelved after 7 days of issue of test report,
4. Owr linbility is limited to invoice value only.
5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroved immediately after issue of test report.
6. This test report shall not be nsed in any advertising media or as evidence in the court of Law without prior written permission of the labaratory.
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ENVIRO-TECH SERVICES

An Analylical Laboralory

commre (A GOVERNMENT APPROVED LAB)

ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.. 9911516076, 9811736063

ISO 9001/14001/45001

TEST REPORT
TEST REFPORT NO @ ETS/M190/07/2022 DATE OF REPORT: 25.07.2022
AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT
Name And Address of Customer : SHRI MITHLESH KUMAR

BUILDING STONE MINE,GATE NO-1 KA AT VILLAGE-SONPUR,
TEHSIL-CHUNAR, DISTT-MIRZAPUR,U.P(LEASE AREA-0.809 HA)

Date of Monitoring 1 20.07.2022
Analysis Start Date : 22.07.2022
Analysis End Date : 25.07.2022
Duration Of Monitoring : 20.07.2022 To 21.07.2022 (CO for 1.0 Hrs.)
Time Of Monitoring o 10:358 AM To 10:35 AM
Sample ID No : 1190
Sampling Done By : ETS STAFF
Sampling Location . AT PROJECT SITE
Sampling Method : ETS/STPR/AIR-01
Sampling Machine Placed At Height : 1.5 METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 3.0 °C
Wind Direction : E To W
Equipment Used : Respirable Dust Sampler (FMia) + Fine Particulate Sampler (PM: s)
S. Test Parameter Unit | Result | Specification/Limit | TestMethod
1 No. (As per CPCB)
I | Particulate Matters, (PM1o) ugmd | 868 | For2d Hrs.=100 1S 5182 (Part-23) |
"2 | Particulate Matters,(PMz) ug/m? 413 ~ For 24 Hrs =60 IS 5182 (Part-24)
3 | Sulphur Dioxide, (SOz) pg/m?* 16.2 _F_or 24 Hrs.=80 s IS: 5182 (Part-2)
4 | Nitrogen Dioxide,(NOz) | wgmt | 324 For 24 Hrs.=80 IS: 5182 (Part-6)
5 [ Qar@ Monoxide,(CO) - mg/m? { ] 0.58 For 8 Hrs.=2 | For 1 Hrs.=4 1S 5182 : I[F’El_l't- 10)

*****End of Test Report*****

eTViCES

1

— @ 1gCh
Page 1 of 1 PEBT'EWH 1
= AUTHCE)%BE'ET%Q%'%RY
Format No ETS/LABITR-01, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019 Ll

Moante:-

« Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,

» The results indicated only refer to the tested samples and listed applicable parameters.

- No complaing will be entertained if received after 7 days of issue of test report,

. Chur liability is limited to invoice value only,

- The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately alter issue of test report,

- This test report shall not be used in any advertising media or as evidence in the court of Law without prier written permission of the laboratory.
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ENVIRO-TECH SERVICES @ Guae

e ﬁmﬂf«'mi’ _faé:uméur':y

IS0 9001/14001/45001
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT

TEST REFORT NO.:  ETSM191/07/2022 DATE OF REPORT: 256.07.2022

AMBIENT NOISE MONITORING REPORT

Name And Address of Customer : SHRIMITHLESH KUMAR

BUILDING STONE MINE,GATE NO-1 KA AT VILLAGE-SONPUR,
TEHSIL-CHUNAR, DISTT-MIRZAPUR,U.P{LEASE AREA-0.809 HA)

Date of Monitoring 20.07.2022
Monitoring Start Date 20.07.2022
Monitoring End Date 21.07.2022
Duration Of Monitoring 24 HOURS
Sample ID No 1191
Monitoring Done By ETS STAFF
Sampling Location AT PROJECT SITE
Sampling Method ETS/STR/NOISE-01
E:ategarr of Area : INDUSTRIAL AREA
B | Test Parameter Unit Result | Specification/Limit | Test Method |
No. (As per CPCB)
|1 Day Tifn?Noise_Level Leq dB (A) 67.3 7% IS: 9989
[ 2 Night Time Noise Level Leq .dB (A) | 549 0 15: 8589 |
Remark: Day time is reckoned in between 06.00 A M. and 10 00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M. ***End of Test Report™*™
v ut ,.,: \\ Page 1 of 1

shkar Miittal

AUTHORIZEDBIGNATORY

Format Mo ETS/LABTR-02, Issue Mo. 05, Date 01,04 2019, Amd. Mo, 04 Date 01,04 2018

Mate:-

S S S e

Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,
The results indicated only refer to the tested samples and listed applicable parameters,
No complaint will be entertained if received after 7 days of issuc of st report,

Our liability is limited to invoice value anly,

The sample shall be destroyed afier 15 days & Biological / Perishuble sample shall he destroved immedintely after issue of test repart.
This test report shall not be used in any advertising media or as evidence in the eourt of Law without prior written permission of the laboratory.
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ENVIRO-TECH SERVICES @ Giiae

An Analylical Laboralory IS0 9001/14001/45001

(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, §.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com

| Website : www.etslab.in | Ph.: 99115180786, 9811736063

TEST REPORT NO :

ETS5/1045-11/03/2021

TEST REPORT

DATE OF REPCRT. 16.03.2021

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT

Name And Address of Customer

Date of Monitoring
Analysis Start Date
Analysis End Date
Duration Of Monitoring
Time Of Monitoring
Sample ID No
Sampling Done By

Sampling Location
Sampling Method

Sampling Machine Placed At Height
Weather Condition

Wind Direction

Equipment Used

SHRI MITHLESH KUMAR
BUILDING STONE MINE,GATE NO-1 KA AT VILLAGE-SONPUR,
TEHSIL-CHUNAR, DISTT-MIRZAPUR,U.P(LEASE AREA-0.809 HA)

11.03.2021

[s. ' Test Parameter
No.

1 __F'articutate Matters,(PMao)

2 | Particulate Matters,(PMzs)
3 _Sulphur Dioxide, (S0:)
4 | Nitrogen Dioxide,(NOz)
5 | Carbon Mnnoxide,{CO}_

13.03.2021
16.03.2021
11.03.2021 To 12.03.2021 (CO for 1.0 Hrs.)
10:35 AM To 10:35 AM
1045-11
ETS STAFF
AT PROJECT SITE
ETSISTP/AIR-01
1.5 METER FROM GROUND LEVEL
CLEAR Ambient Temperature: 240 °C
E To W
Respirable Dust Sampler (PMio) + Fine Particulate Sampler (PM: s}
Unit | Result | Specification/Limit |  Test Method ‘
| {As per CPCB)
 ug/m® | 804  For24 Hrs.=100 IS 5182 (Part-23) |
ug/m? 392 | For24 Hrs.=60 S 5182 (Part-24) |
| ugm® T 67 | For24 Hrs.=80 S 5182 (Part2) |
pg/m? | 295 | For24Hrs.=80 | IS:5182 (Part6)
ma/m? | 0.55 | For8Hrs.=2/For1Hrs.=4 155182 (Part- 10)

Format Mo ETSLABTR-01, Issue Mo, 05, Date 01.04.2019, Amd. Mo. 04 Date 01,04 2019

Mobe-

*24¥*End of Test Report*****

Page 1 of 1 FOI‘ EHW EMVICES
-{: I
(ORIFKBSIGNATORY

AUTHO
Lab In-charge

I. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,
I The results indicated only refer to the tested samples and listed applicable parameters.
3. Mo complaint will be entertained if received after 7 days of Issue of test report.

4. Our liability is limited to inveice value only.

5, The sumple shall be destroved aller 15 dayvs & Biological ¢ Perishable sumple shall be destroyed immediately after issue of test ripurt.
fi. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory,
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GLHZLT

ENVIRO-TECH SERVICES

et ﬂrm&{;&m’ 1) ,fufmm&lwf
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website ; www.etslab.in | Ph.: 9911516076, 9811736063

ISO 9001/14001/45001

TEST REPORT
TEST REFORT NO.: ETSM0D45-12/03/2021 DATE OF REPORT: 16.03.2021
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer : SHRIMITHLESH KUMAR

BUILDING STONE MINE GATE NO-1 KA AT VILLAGE-SONPUR,
TEHSIL-CHUNAR, DISTT-MIRZAPUR,U.P{LEASE AREA-0.809 HA)

Date of Monitoring : 11.03.2021

Monitoring Start Date ¢ 11.03.2021

Monitoring End Date :12.03.2021

Duration Of Monitoring : 24 HOURS

Sample ID No : 1045-12

Monitoring Done By : ETS STAFF

Sampling Location : AT PROJECT SITE

Sampling Method i ETS/STR/NOISE-01

Category Of Area : INDUSTRIAL AREA
s, Test Parameter [ Unit [ Result | SpecificationiLimit [ TestMethod r

No. o l N— | (Asper CPE] —rcememime i ]

™1 | Day Time Noise Level | legudB(A)| 642 | 75 IS: 9989 }
[ 2 Night Time Noise Level B jLeq dB (A) 534 B B I1S: 9589 |

Remark: Day time is reckoned in between 06.00 A M. and 10.00 P.M.

Might time is reckoned in between 10.00 P.M. and 06.00 A.M. *****End of Test Report™***

Page 1 of 1

£ Enjgge@h Servicas
< |
|
AUTHORIZE ﬁ@ﬁ‘&#ﬁ?
N-charge

Formal No ETS/LABMTR-02, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019

MNote:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

L The results indicated only refer to the tested samples and listed applicable parameters,

. No complaint will be entertained if received after 7 days of issue of test report,

4. Ourr liability is limited to invoice value only,

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroved immedintely after issue of test report.

b. This test report shall not be used in any advertising media or as evidenee in the court of Law without prior written permission of the laboratory,

-
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ETS-LAB

email

ENVIRO-TECH SERVICES @ Gua

nnnnn

An Analylical Laboralory ISO gnuwunmmsnm

(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, §.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
> etslab201 2@gmail.com

Website : www.etslab.in | Ph.; 9911516078, 9811736063

TEST REPORT NO :

ETSM174/05/2021

TEST REPORT

DATE OF REPORT: 24.09.2021

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT

Name And Address of Customer

Date of Monitoring
Analysis Start Date
Analysis End Date
Duration Of Monitoring
Time Of Monitoring
Sample ID No
Sampling Done By

Sampling Location
Sampling Method

Sampling Machine Placed At Height
Weather Condition

Wind Direction

Equipment Used

SHRI MITHLESH KUMAR
BUILDING STONE MINE GATE NO-1 KA AT VILLAGE-SONPUR,
TEHSIL-CHUNAR, DISTT-MIRZAPUR,U.P{LEASE AREA-0.803 HA)

20.09.2021

22.09.2021

24.09.2021

20.09.2021 Ta 21.09.2021 ({CO for 1.0 Hrs.}
10:35 AM Ta 10:35 AM
1174

ETS STAFF

AT PROJECT SITE

ETS/STP/AIR-01

1.5 METER FROM GROUND LEVEL

CLEAR Ambient Temperature: 320 oC
E To W

Respirable Dust Sampler (PMio} + Fine Particulate Sampler (PMz s}

[s. Test Parameter Unit | Result | Specification/Limit |  Test Method |
No. {As per CPCB)
1 | Particulate Matters,(PMin) pg/m? 868 | For24Hrs.=100 | IS 5182 (Part-23)
2 | Particulate Matters,(PMzs)  pg/m? 413 For 24 Hrs =60 IS 5182 (Part-24)
3 | Sulphur Dioxide, (SO2) pgim®* | 162 |  For24 Hrs.=80 IS: 5182 (Part-2)
}_4 Mitrogen Dioxide,{N(}_ﬂ Jgfm? 324 F{:r 24 Hrs.=80 | _IS 5182 (Part-5)
| 5 | Carbon Monoxide, (CO) mgfm3__| 058 | For8Hrs=2/For 1 Hrs.=4 | IS 5182 : (Part- 10)
srde¥pnd of Test Report*****
For Enwi ch Services
Page 1 of 1 P

MNote:-

ushkar iiita!

AUTHO NATORY

Format Mo ETS/LABTR-01, Issue No. 05, Data 01.04.2019, Amd. No. 04 Date 01.04,2019

Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,
The results indicated only refer to the tested samples and listed applicable parameters.
Mo complaint will be entertained if received after 7 days of issue of test report,

Chur liability is limited to invoice value only,

The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test repaort.
Phis test report stiall nod be used in any advertising media or as evidence in the court of Law without prior written permission of the lnboaratory.
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ENVIRO-TEUH SERVICES @ Gitae

e ﬁﬂi}‘f(‘lﬂ-f f@&mf

ISC 9001/14001/45001
(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, §.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911518075, 9811736063
TEST REPORT
TEST REPORT NO.:  ETS/1174/09/2021 DATE OF REPORT: 24.09.2021
| AMBIENT NOISE MONITORING REPORT
Name And Address of Customer ¢ SHRIMITHLESH KUMAR

BUILDING STONE MINE ,GATE NO-1 KA AT VILLAGE-SONPUR,
TEHSIL-CHUNAR, DISTT-MIRZAPUR,U.P{LEASE AREA-0.809 HA)

Date of Monitoring : 20.09.2021
Monitoring Start Date ;o 20.09.2021
Monitoring End Date ¢ 21.09.2021
Duration Of Monitoring i 24 HOURS
Sample ID No 1 1264
Monitoring Done By : . ETS STAFF
Sampling Location : AT PROJECT SITE
Sampling Method : ETS/STPINOISE-M
Category Of Area : INDUSTRIAL AREA _ B
| s. | Test Parameter r Unit | Result | Specification/Limit | Test Method
No. |  (As per CPCB) B
"1 | Day Time Noise Level |Leq:dB(A)| 666 | 75 | 1s:9989 |
|2 | Night Time Noise Level ~ lLleqdB(A)| 553 70 |I1s:9989 |
_Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M. ***End of Test Report™*™"

Page 1 of 1

$a=

ushkar it
AUTHOR SIBNATORY
Farmat Mo ETS/LAB/TR-02, Issua No, 05, Date 01,04, 2019, Amd. No. 04 Date 01 04,2019

Note:-

I. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,

2. The results indicated only refer to the tested samples and lsted applicable parameters.

A No complaint will be entertained il received after 7 days of issue of test repaort.

4. Or liahility is limited to inveice value only.

5. The sample shall be destroyed afler 15 days & Biological ¢ Perishable sample shall be destroyed immediately afier issue of test report,

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the lahoratory,
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Annexure- 5

The mining project has established windbreak
adequate tiers of plantation near the lease area.
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PHOTOGRAPH OF PLANTATION IN5AC
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1M-Oct-2023, 11:35

I\ ‘ﬁ
11-Oct-2023, 11:_3%

¥ ./'7' l’

50


SCBA14
Typewriter
50


2001
51

PHOTOGRAPH OF TREE ALONG VILLAGE KUCCHA ROAD ADJACENT TO MINING LEASE AREA
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2004

Annexure - 6

Dust suppression mechanism has installed by project.
and

Ic tank arrangement has established nearby
project
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Sonpur, Uttar Pradesh, India

2XXR+RCF, Jamui - Ahraura Rd, Sonpur, Bhagauti Dei, Uttar Pradesh 231301, India
Lat 25.051372°

Long 82.991638°

28/01/24 11:56 AM GMT +05:30

Sonpur, Uttar Pradesh, India

2XXR+RCF, Jamui - Ahraura Rd, Sonpur, Bhagauti Dei, Uttar Pradesh 301, India
Lat 25.051372°

Long 82.991639°

28/01/24 11:56 AM GMT +05:30

- = |
: 2 GPS Map Camera |
[ | P b=
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;,C‘,; GPS Map Camera

Ahraura, Uttar Pradesh, India

3222+PMP, Ahraura, Sonpur, Uttar Pradesh 231301, India
Lat 25.051856°

Long 83.001681°

09/02/24 06:45 PM GMT +05:30

Sonpur, Uttar Pradesh, India
3X4W+3RP, Sonpur, Uttar Pradesh 231301, India
Lat 25.05413°

Long 82.995693°
09/02/24 04:59 PM GMT +05:30

v : T B,

i
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Annexure - 7

compliance status of CSR/CER activitiesthe
Department of Mining dated 13.10.2023

B
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A PHOTOGRAPH OF HAND PUMPINSTALLED FOR PUBLIC USE
AT T _ BT
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2009

PHOTOGRAPH OF SARI/ CLOTH ARE DISTRIBUTED AMONG WEAKER SECTION
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PHOTOGRAPH OF BLANKESTRIBUTION AMONG WEAKER SECTION OF SOCIETY
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2011

PHOTOGRAPH OF LEVELING OF LOW LYING SCHOOL GROUND
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M Gmall Maa shitla Stone <maashitalastone@gmail.com>

W o =ftaar I SRl A, 1(F) AR, AR, iR Ria e @ 5o8) @ @ian & el 7

1 message

Maa shitla Stone <maashitalastone@gmail.com> Sun, Mar 31, 2024 at 8:21 PM
To: ms@uppcb.in
Cc: dmmir@nic.in

IR

I5d U P HIHH Y (a7 B 71 ¢ b, Iod S W AISY BT H-Tein Ted T gR1 e 28/12/2023 ¥ &A1 30/12/2023 % He foha Ty ot urn
a1 35, TR deiae & fid yaferufia aofiers wag oS gR1 fAeid Jeafa e mﬁaﬁm&wmwﬁwwammﬁﬂmémag
(u@wﬁamamﬁﬂam)errfﬂﬁuﬂ,1931%%?@%8@?%&1@@1%Wﬁmﬁa@(wﬁamamﬁﬁam)&rfﬂﬁm,1931%1@?@3
YRT 31- T P T HRUT g3l N fFHid frarmn g

TRICY, MU AT BRI § B, ST IR H Jgfrd arg fiaroT SoreyTe It o ot 7S 1 Al welge @t feia FNIY T SIS g1 ffa
STeRT 3 s e QUEURLARIER S ) i [t o T e e - GRS
bR GRERA N UG R bl e S R A S G M S U SR s AR

3fdl: ST FA3EH § B g: A1 S18 1 FAteror dr1eh TTs T SHTE Y ATe AR BT MR S 1|

3 attachments

WhatsApp Image 2024-03-31 at 20.15.02.jpeg
387K

ﬂ To DM.pdf
576K

ﬂ final compliance (1).pdf
13100K
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\ | S Eof(@ 63 g
MAA SHITALA STONE | |

tuﬂing | Polishing | Manufacturer & Supplier of Mirzapur Sand Stone | Government Confractor
© Sonepur, Ahraura, Chunar Road, Mirzapur-U.P. @ 9415270072, 9838750580
® maashitalastone@gmail.com @& www.maashitalastone.com
|t #, !
& e "y,
S0¥0 TN AT 1S,
AIS |

Rya e @ daer W wie WA W), e [0 1%, XBE-20 @S, TF-ENR,
TE—gAR, W—(m @1 Rl PRY SR AW Hed \eA—yd0s725 /H-2/

Tosodi0—67 / TH.HLUA. / 24 FaATG—12.01.2024 B 8T 54 W9 @ e #|

AT ST Rvad T S GEed B e W-1HE05725 / -2 / THOSHI0LI0-67 / T

Q=f./24fé=n‘-cﬁ—12.o1.2024wmmwﬁfﬁrwaﬁlBaﬁqaa%mmﬁmmw‘%%;
S v W A B PR Wge afafy g fAie—28.12.2023 | feAT—30.12.2023 & e fbar
T qAT U T e AR doe @1 frfa wafeiy weieve U ae grr fa wel e |
SRR wdt @1 sued R S € g T qen AT $P N gy A qe
Prizor) arfdfraw, 1981 @ MTSTUG G BT Seoie fbaT O Y&T © | TopA A ST BT AT
fraror G FrvT) MR, 1981 ARG B GRT 31— & i HRYT qarel Afew fFAefd fear
T B

TEIGY YS! HAT BRI & b FENT uRWR H T arg wguer fAHEr egaReg wA1d A ot
T & AEfT foee B frfa gafediin ke e 9 grr ffa weafa srew A afeRifa et o
3R U far S @ 8 | AT 3aE & ARl X% feR ud wiE enfid fear w2 vd i
go @1 gYfad fasrd fdar Tan § | AT SH1E T S WU 'q YS! W 9 waifta fdHar ma
& | AT 18 gRT ATz Afed $F vl ax foram T 7| Sad @ ey A AfeRue wu-uw
e & | SEnT @ 9IS g ffa weafa smew # afdRfda wal o1 sieren: Ut fbar orar & @en
YU RAT BT H STHT HRAT AT 2 |

3 fae 8 f& 9o @ gfea A s & ot BRor ATl e Reie—12.01.2024 B
A8l B B HUT BN |

HeTTI—SYRIFATTEN | @‘@

WIaRTZER o Hf e wm,

ARGTQR
uﬁ%ﬁ:g@maﬁzﬁrﬁ@a—z)ﬁomwﬁwm@,mmwma?mu Eg
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Do

HUNDRED.R

165

RUPEES;

1('ncket Rs. 10.0C mw
i 3050 =T a1,
Ran)eet% BN |

s,
Notery-SOnNE® B fig g3 M T aReR Rie w45 o, P o q
ﬂma—gﬂw,wmﬁouo)m{aﬁanﬁilmﬁ:ﬁm@ﬂmmmﬁn
yleige), JARW®N Ko 1%, TRE—20 Ta, TH-ENYR, TEId—gAR, UGN &1
SRR §| SE AR g B soso WV PrEw 9, oads @ wed
HEA-T905725 / §—2 / TA0SN00-67 / TANTA. /24 fRAH—12.012024 ERT BRI qaral
Afew Ffa far mar &1 frfa sRor amal Afew @ aed A Rgar oy Sar e -

1. Mining unit has complied with the conditions of Environmental Clearance iss'ued‘by State
Level Environment Impact Assessment Authority (SEIAA) vide Letter No. 795/ Parya/ SEIAA/
5035/2020, Dated-04.03.2021 and compliance report has been submitted to UPPCB

2. Mining unit has complied controlled blasting techniques with sequential blasting has been
adopted. The blasting has been carried out in the daytime only.

‘3. Mining unit has establishd Water sprinkling arrangement for dust suppression.

4. Mining unit has establishd Effluent treatment system to treat the waste water from the mine.

5. Ambient air quality monitoring report of impact zone/buffer zone and at the corners of

! mining lease on quarterly basis has been submitted by Mining unit to the Board.
6. Mining has been done as per EC issued by SEIAA and directions given by Mining
Department/District Administration.
7. Mining unit has been developed and maintain green belt as per the conditions of
Environmental Clearance.
/Nmmmg unit has not been withdrawal ground water for any industrial activity without
taining necessary permission from UPGWA.
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10.

1.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

2015
@

Mining unit has been maq
suppression at different sour
unloading of Building Stone (
Mining unit has bee i

continuously o aCh.n operating and maintain installed water sprinkler system effectively and
Mining an Lo, t;eve the;tandards prescribed under E(P) Rules, 1986

€en submitted Ambient air itori : | i
::ltl)oratory B0 Quarteriybasis et oo monitoring reports of NABL accredited
trucks, tractors used in tran lon i
) sportation of Building Stone (Sand Stone) h
canvas sheet to prevent dust emission. ¢ ( s beemeoveredty

€ water sprinkling arra
ngement through
ces of dust emissio sorttion, lating s

n during mini : .
Sand Stone). 8 mining, transportation, loading and

The c%ust suppression measures like water spraying have been done on the haul roads and
working areas.

Solid waste has been disposed in such manner, so that no water, air and soil pollution take
place.

Mining unit has abided by directions given by Hon'ble Court, Hon’ble NGT, MoEF&CC, Central
Pollution Control Board, UPPCB and District Administration for protection and safe guard of
environment from time to time.

Mining unit has submitted the latest copy of Audited Balance Sheet/C.A. Certificate (Fixed
Assets+ Current Assets - Current Liabilities) for verification of the Consent fee payable by the
Mining unit.

Mining unit has complied with the relevant provisions of Environmental Laws.

Mining Unit has complied- Hon’ble NGT orders passed in the OA No. 521/2022
Sampoornanand Vs State of U.P.

In compliance of Hon’ble NGT order dated 24.04.2023, mining has been done only after
getting permission from District Administration.

FRICT MUY FideT & b SuiT @ oY) BRYT garel Aifew fRHih—12.01.2024 B R B

@ G | N R IR H0%o 01 § 21 T W & T @A R BN g A § W ©
T gEd B aed fourn FE T 2 SRR AY #eE BN |

f%‘rﬂ?ﬁ—som.zoz/ 4‘
,/{’ /4-,1

PO €0 YYLATE

{ (e Ri)
Ao #f Maen wHETS N Agf)
ARGITYR
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2016

From:

M/s Maa Shitala Stone (Sand Stone),
Village- Sonpur, Tehsil-Chunar,
DistrictMirzapur.

To, Dated:
Regional Officer ,
Uttar Pradesh Pollution Control Board ( UPPCB)

Sonbhadra, U.P.

Subject : Compliance Response of Consolidated Consent to Operate and
Authorisation hereinafter referred to as the CCA ( Consolidated Consent &
authorization) ( Fresh) Under Section 25 of the Water ( Prevention & Control
of Pollution Act, 1974 And Under Section 21 of The Air ( Prevention &
Control Of Pollution ) Act, 1981.

Respected Sir,

Kindly refer to the above mention subject , I am hereby submitting the
Compliance Response of the issued Consent to Operate for Stone Crusher
M/s Maa Shitala Stone (Sand Stone), Village- Sonpur, Tehsil-Chunar,

DistrictMirzapur.

a) The said mining lease is located at Arazi No. located at Arazi. No. 1KA, Lease Area-0.809

Ha, Village- Sonpur, Tehsil-Chunar, District- Mirzapur
b) It seems that the above mining lease is in operational.

¢) The mining project has established all pillars around lease area.

66
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5

6/

d) The mining project has established fencing around the whole periphery of the lease area.

a7 R = r, GPS Map Camera 8

Sonpur, Uttar Pradesh, India

2XWR+CQ9, Sonpur, Bhagauti Dei, Uttar Pradesh 231301, India
Lat 25.046209°

Long 82.993328°

09/02/24 02:57 PM GMT +05:30

4 T

NS g, W E L pa
Y GPS Map Camera

> il

Sonpur, Uttar Pradesh, India

2XXR+RCF, Jamui - Ahraura Rd, Sonpur, Bhagauti Dei, Uttar Pradesh 231301, India
Lat 25.051012°

Long 82.991363°

09/02/24 03:14 PM GMT +05:30
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5 2N Q GPS Map Camera
Sonpur, Uttar Pradesh, India

2XXR+RCF, Jamui - Ahraura Rd, Sonpur, Bhagauti Dei, Uttar Pradesh 231301, India

Lat 25.050938°
Long 82.992123°
09/02/24 02:53 PM GMT +05:30
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=~ Sonpur, Uttar Pradesh; India
% 2XXR+RCF, Jamui - Ahraura Rd, Sonpur; Bhagauti Dei, Uttar Pradesh 231301, India
Lat 25.05094°

Long 82.992314°

09/02/24 02:58 PM GMT +05:30
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e) The mining project has installed Ambient Air Quality Monitoring Station as per EC

condi

tions.

A

ENVIRO-TECH SERVICES @ Gz

An Analylical Loboralory 1SO 9001/14001/45001

(A GOVERNMENT APPROVED LAB)

ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
s email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

1
2
3
4
s

&

TESTREPORT NO: ETS/1040-11/01/2022

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT

Name And Address of Customer

Date of Monitoring

Analysis Start Date 05.01.2022
Analysis End Date 07.01.2022
Duration Of Monitoring 03.01.2022 To 04.01.2022 (CO for 1.0 Hrs.)
Time Of Monitoring 10:35 AM To 10:35 AM
Sample ID No 1040-11
Sampling Done By ETS STAFF
Sampling Location AT PROJECT SITE
Sampling Method ETS/STP/AIR-01
Sampling Machine Placed At Height 15 METER FROM GROUND LEVEL
Weather Condition CLEAR Ambient Temperature: 120 °C
Wind Direction E To w
Equipment Used :  Respirable Dust Sampler (PMo) + Fine Particulate Sampler (PMz <)
s, T Test Parameter T Unit Result Specification/Limit |  Test Method
No. l (As per CPCB)
|| Particulate Matters, (PMo) | pgm 88.4 For24Hrs=100 | 1S 5182 (Part-23)
2 | Particulate Matte—rs,(PMz 5) L pg/m?® 432 For 24 Hrs.=60 [ 1S 5182 (Part-24)
|3 | Sulphur Dioxide, (S0z) | pgm? 19.7 For 24 Hrs.=80 1S: 5182 (Part-2)

4 | Nitrogen Dioxide (NOz)

TEST REPORT

DATE OF REPORT: 07.01.2022

SHRI MITHLESH KUMAR

BUILDING STONE MINE,GATE NO-1 KA AT VILLAGE-SONPUR,
TEHSIL-CHUNAR, DISTT-MIRZAPUR,U.P(LEASE AREA-0.809 HA)
03.01.2022

 ugim? 349 | For24 Hrs =80 IS: 5182 (Part6) |

5 | Carbon Monoxide,(CO)

mgm® | 050 | ForgHs=2/Forits=4 | IS5182: (Part-10) |

Note:-

**+**End of Test Report*****

Page 1 of 1 s

5 ittal
AUTHO _&tgly eRY

For Envi /@ Services

- Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.
. The results indicated only refer to the tested samples and listed applicable parameters.,
. No complaint will be entertained if received after 7 days of issue of test report.

. Our liability is limited to invoice value only.

. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.
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(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT
TESTREPORT NO.:  ETSM040-12/01/2022 DATE OF REPORT: 07.01.2022
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer : SHRIMITHLESH KUMAR

BUILDING STONE MINE, GATE NO-1 KA AT VILLAGE-SONPUR,
TEHSIL-CHUNAR, DISTT-MIRZAPUR, U.P(LEASE AREA-0.809 HA)

Date of Monitoring ;o 03.01.2022
Monitoring Start Date : 03012022
Monitoring End Date : 04012022
Duration Of Monitoring : 24 HOURS
Sample ID No ;104012
Monitoring Done By : ETS STAFF
‘ Sampling Location : AT PROJECT SITE
| Sampling Method . ETS/STP/NOISE-01
Category Of Area : INDUSTRIAL AREA
| S. Test Parameter Unit | Result | Specification/Limit | Test Method
i No. _ {As per CPCB) |
I Day Time Noise Level Leq :dB {Fl]l_J - 69.8 75 IS: 9989
2 | Night Time Noise Level Leq:dB(A) | 574 | 70 IS: 9989
Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M. ==*End of Test Report™***
Page 1 of 1
Far Envire-
- B g
= o
AUTH GNATORY
Format No ETS/LAB/TR-02, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.201 e
Mute:- )
1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.
I. The results indicated only refer to the tested samples and listed applicable parameters.
A No complaint will be entertained if recelved after 7 days of issue of test report,
4. Owr linbility is limited to invoice value only.
5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroved immediately after issue of test report.
6. This test report shall not be nsed in any advertising media or as evidence in the court of Law without prior written permission of the labaratory.
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ENVIRO-TEPY SERVICES

An Analylical Laboralory

commre (A GOVERNMENT APPROVED LAB)

ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.. 9911516076, 9811736063

TEST REPORT
TEST REFPORT NO @ ETS/M190/07/2022 DATE OF REPORT: 25.07.2022
AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT
Name And Address of Customer : SHRI MITHLESH KUMAR

BUILDING STONE MINE,GATE NO-1 KA AT VILLAGE-SONPUR,
TEHSIL-CHUNAR, DISTT-MIRZAPUR,U.P(LEASE AREA-0.809 HA)

Date of Monitoring 1 20.07.2022
Analysis Start Date : 22.07.2022
Analysis End Date : 25.07.2022
Duration Of Monitoring : 20.07.2022 To 21.07.2022 (CO for 1.0 Hrs.)
Time Of Monitoring o 10:358 AM To 10:35 AM
Sample ID No : 1190
Sampling Done By : ETS STAFF
Sampling Location . AT PROJECT SITE
Sampling Method : ETS/STPR/AIR-01
Sampling Machine Placed At Height : 1.5 METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 3.0 °C
Wind Direction : E To W
Equipment Used : Respirable Dust Sampler (FMia) + Fine Particulate Sampler (PM: s)
S. Test Parameter Unit | Result | Specification/Limit | TestMethod
1 No. (As per CPCB)
I | Particulate Matters, (PM1o) ugmd | 868 | For2d Hrs.=100 1S 5182 (Part-23) |
"2 | Particulate Matters,(PMz) ug/m? 413 ~ For 24 Hrs =60 IS 5182 (Part-24)
3 | Sulphur Dioxide, (SOz) pg/m?* 16.2 _F_or 24 Hrs.=80 s IS: 5182 (Part-2)
4 | Nitrogen Dioxide,(NOz) | wgmt | 324 For 24 Hrs.=80 IS: 5182 (Part-6)
5 [ Qar@ Monoxide,(CO) - mg/m? { ] 0.58 For 8 Hrs.=2 | For 1 Hrs.=4 1S 5182 : I[F’El_l't- 10)

*****End of Test Report*****

eTViCES

1

— @ 1gCh
Page 1 of 1 PEBT'EWH 1
= AUTHCE)%BE'ET%Q%'%RY
Format No ETS/LABITR-01, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019 Ll

Moante:-

« Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,

» The results indicated only refer to the tested samples and listed applicable parameters.

- No complaing will be entertained if received after 7 days of issue of test report,

. Chur liability is limited to invoice value only,

- The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately alter issue of test report,

- This test report shall not be used in any advertising media or as evidence in the court of Law without prier written permission of the laboratory.
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ENVIRO-TECH SERVICES @ Gu%

e ﬁmﬂfﬁcﬁ'ﬁlfaé:umé&':y
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

1S0 9001/14001/45001

TEST REPORT

TEST REFORT NO.:  ETSM191/07/2022 DATE OF REPORT:

AMBIENT NOISE MONITORING REPORT

25.07.2022

Name And Address of Customer SHRI MITHLESH KUMAR
BUILDING STONE MINE GATE NO-1 KA AT VILLAGE-SONPUR,

TEHSIL-CHUNAR, DISTT-MIRZAPUR,U.P{LEASE AREA-0.809 HA)

Date of Monitoring 20.07.2022
Monitoring Start Date 20.07.2022
Monitoring End Date 21.07.2022
Duration Of Monitoring 24 HOURS
Sample ID No 1191
Monitoring Done By ETS STAFF
Sampling Location AT PROJECT SITE
Sampling Method ETS/STR/NOISE-01
E:ategarr of Area INDUSTRIAL AREA
B | Test Parameter Unit Result | Specification/Limit | Test Method |
No. (As per CPCB])
|1 Day Tifn?Noise_Level Leq dB (A) 67.3 75 IS: 9989
[ 2 Night Time Noise Level Leq .dB (A) | 549 0 15: 8589 |

| Remark: Day time is reckoned in between 06.00 A M. and 10 00 P.M.

Night time is reckoned in between 10.00 P.M. and 06.00 A.M. ***End of Test Report™*™

Page 1 of 1

shkar Miittal

EDBIGNATORY

AUTH
Format Mo ETS/LABTR-02, Issue Mo. 05, Date 01,04 2019, Amd. Mo, 04 Date 01,04 2018
Mute:-
Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,
The results indicated only refer to the tested samples and listed applicable parameters,
No complaint will be entertained if received after 7 days of issuc of st report,
Our liability is limited to invoice value anly,
The sample shall be destroyed alter 15 days & Biological / Perishable sample shall be destroved immediately after issue of test report.
This test report shall not be used in any advertising media or as evidence in the eourt of Law without prior written permission of the laboratory.
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ENVIRO-TECH SERVICES @ Gil3F

An Analylical Laboralory IS0 9001/14001/45001

(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, §.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com

| Website : www.etslab.in | Ph.: 99115180786, 9811736063

TEST REPORT NO :

ETS5/1045-11/03/2021

TEST REPORT

DATE OF REPCRT. 16.03.2021

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT

Name And Address of Customer

Date of Monitoring
Analysis Start Date
Analysis End Date
Duration Of Monitoring
Time Of Monitoring
Sample ID No
Sampling Done By

Sampling Location
Sampling Method

Sampling Machine Placed At Height
Weather Condition

Wind Direction

Equipment Used

SHRI MITHLESH KUMAR
BUILDING STONE MINE,GATE NO-1 KA AT VILLAGE-SONPUR,
TEHSIL-CHUNAR, DISTT-MIRZAPUR,U.P(LEASE AREA-0.809 HA)

11.03.2021

13.03.2021

16.03.2021

11.03.2021 To 12.03.2021 (COfor 1.0 Hrs.)
10:35 AM To 1035 AM
1045-11

ETS STAFF

AT PROJECT SITE

ETS/STR/AIR-01

1.5 METER FROM GROUND LEVEL

CLEAR Ambient Temperature: 240 °C
E To W

Respirable Dust Sampler (PMio) + Fine Particulate Sampler (PM: s}

[’ ' Test Parameter Unit | Result | Specification/Limit |  Test Method ‘
No. | (As per CPCB)

Tk Particulate Matters,(FMo) uga'rr'l‘3 ] 804 For 24 Hrs.=100 IS 5182 (Part-23) |
2 | Particulate Matters (PMzs) pg/m? 392 | For 24 Hrs.=60 IS 5182 (Part-24) |
3 | Sulphur Dioxide, (SO2) | pgim® T 167 | For 24 Hrs.=80 IS: 5182 (Part-2) J
"4 |Nitogen Dioxide,(NOz) | pg/m® | 295 | For24Hrs=80 | IS: 5182 (Part6)

5 | Carbon Monoxide,(CO) mg/m* | 055 ! For 8 Hrs.=2 / For 1 Hrs.=4 155182 ; {Part- 10)

*24¥*End of Test Report*****

Page 1 of 1 FOI‘ EHW EMVICES
-{: I
(ORIFKBSIGNATORY

AUTHO
Format No ETS/LABITR-01, Issue No. 05, Date 01.04.201, Amd. No. 04 Date 0104201 Lab In-charge

Mote:-

I. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,

I The results indicated only refer to the tested samples and listed applicable parameters.

3. Mo complaint will be entertained if received after 7 days of Issue of test report.

4. Our liability is limited to inveice value only.

5, The sumple shall be destroved aller 15 dayvs & Biological ¢ Perishable sumple shall be destroyed immediately after issue of test ripurt.

fi. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory,
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ENVIRO-TEVH SERVICES

et ﬂrm&{;&m’ 1) ,fufmm&lwf
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website ; www.etslab.in | Ph.: 9911516076, 9811736063

ISO 9001/14001/45001

TEST REPORT
TEST REFORT NO.: ETSM0D45-12/03/2021 DATE OF REPORT: 16.03.2021
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer : SHRIMITHLESH KUMAR

BUILDING STONE MINE GATE NO-1 KA AT VILLAGE-SONPUR,
TEHSIL-CHUNAR, DISTT-MIRZAPUR,U.P{LEASE AREA-0.809 HA)

Date of Monitoring : 11.03.2021

Monitoring Start Date ¢ 11.03.2021

Monitoring End Date :12.03.2021

Duration Of Monitoring : 24 HOURS

Sample ID No : 1045-12

Monitoring Done By : ETS STAFF

Sampling Location : AT PROJECT SITE

Sampling Method i ETS/STR/NOISE-01

Category Of Area : INDUSTRIAL AREA
s, Test Parameter [ Unit [ Result | SpecificationiLimit [ TestMethod r

No. o l N— | (Asper CPE] —rcememime i ]

™1 | Day Time Noise Level | legudB(A)| 642 | 75 IS: 9989 }
[ 2 Night Time Noise Level B jLeq dB (A) 534 B B I1S: 9589 |

Remark: Day time is reckoned in between 06.00 A M. and 10.00 P.M.

Might time is reckoned in between 10.00 P.M. and 06.00 A.M. *****End of Test Report™***

Page 1 of 1

£ Enjgge@h Servicas
< |
|
AUTHORIZE ﬁ@ﬁ‘&#ﬁ?
N-charge

Formal No ETS/LABMTR-02, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019

MNote:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

L The results indicated only refer to the tested samples and listed applicable parameters,

. No complaint will be entertained if received after 7 days of issue of test report,

4. Ourr liability is limited to invoice value only,

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroved immedintely after issue of test report.

b. This test report shall not be used in any advertising media or as evidenee in the court of Law without prior written permission of the laboratory,

-
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B

ETS-LAB

_g'f"

ENVIRO-TEVH SERVICES @ G

. [

An Analylical Laloralory ISO 9001/14001/45001

(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, §.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in

Ph.: 8911516076, 9811736063

TEST REPORT NO :

ETSM174/05/2021

TEST REPORT

DATE OF REPORT: 24.09.2021

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT

Name And Address of Customer

Date of Monitoring
Analysis Start Date
Analysis End Date
Duration Of Monitoring
Time Of Monitoring
Sample ID No
Sampling Done By

Sampling Location
Sampling Method

Sampling Machine Placed At Height
Weather Condition

Wind Direction

Equipment Used

SHRI MITHLESH KUMAR
BUILDING STONE MINE GATE NO-1 KA AT VILLAGE-SONPUR,
TEHSIL-CHUNAR, DISTT-MIRZAPUR,U.P{LEASE AREA-0.803 HA)

20.09.2021

22.09.2021

24.09.2021

20.09.2021 Ta 21.09.2021 ({CO for 1.0 Hrs.}
10:35 AM Ta 10:35 AM
1174

ETS STAFF

AT PROJECT SITE

ETS/STP/AIR-01

1.5 METER FROM GROUND LEVEL

CLEAR Ambient Temperature: 320 oC
E To W

Respirable Dust Sampler (PMio} + Fine Particulate Sampler (PMz s}

[s. Test Parameter Unit | Result | Specification/Limit |  Test Method
No. | (As per CPCB)
1 | Particulate Matters,(PMin) pg/m? 86.8 _1_ For 24 Hrs.=100 IS 5182 (Part-23)
2 | Particulate Matters,(PMzs) ] pgim? 41.3 For 24 Hrs.=60 IS EEE (Part-24)
3 | Sulphur Dioxide, (SOz) pgfm? - 162 For 24 Hrs.=80 IS: 5182 (Part-2)
l 4 | Nitrogen Dioxide,(NOz) pg/m?® 324 jr 24 Hrs.=80 | _IS'. 5182 (Part-5)
| 5 | Carbon Monaxide, (CO) mgfm3____| 0.58 | For8Hrs=2/ForiHrs=4 | IS 5182 : (Part- 10)
srde¥pnd of Test Report*****
For Envi (A Services
Page 1 of 1 o

ushkar iiita!
AUTHO NATORY

Format Mo ETS/LABTR-01, Issue No. 05, Data 01.04.2019, Amd. No. 04 Date 01.04,2019

Muote:-

L. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

I The results indicated only refer to the tested samples and listed applicable parameters.

A Mo compluint will be entertained if received after 7 days of issue of test report,

A Our liability is limited to invoeice value only,

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroved immediately after issue of test report.

& This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.
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ENVIRO-TECH SERVICES @ Gu's

e ﬁﬂi}‘f(‘lﬂ-f f@&mf

ISC 9001/14001/45001
(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, §.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911518075, 9811736063
TEST REPORT
TEST REPORT NO.:  ETS/1174/09/2021 DATE OF REPORT: 24.09.2021
| AMBIENT NOISE MONITORING REPORT
Name And Address of Customer ¢ SHRIMITHLESH KUMAR

BUILDING STONE MINE ,GATE NO-1 KA AT VILLAGE-SONPUR,
TEHSIL-CHUNAR, DISTT-MIRZAPUR,U.P{LEASE AREA-0.809 HA)

Date of Monitoring : 20.09.2021
Monitoring Start Date ;o 20.09.2021
Monitoring End Date ¢ 21.09.2021
Duration Of Monitoring i 24 HOURS
Sample ID No 1 1264
Monitoring Done By : . ETS STAFF
Sampling Location : AT PROJECT SITE
Sampling Method : ETS/STPINOISE-M
Category Of Area : INDUSTRIAL AREA _ B
| s. | Test Parameter r Unit | Result | Specification/Limit | Test Method
No. |  (As per CPCB) B
"1 | Day Time Noise Level |Leq:dB(A)| 666 | 75 | 1s:9989 |
|2 | Night Time Noise Level ~ lLleqdB(A)| 553 70 |I1s:9989 |
_Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M. ***End of Test Report™*™"

Page 1 of 1

$a=

ushkar it
AUTHOR SIBNATORY
Farmat Mo ETS/LAB/TR-02, Issua No, 05, Date 01,04, 2019, Amd. No. 04 Date 01 04,2019

Note:-

I. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,

2. The results indicated only refer to the tested samples and lsted applicable parameters.

A No complaint will be entertained il received after 7 days of issue of test repaort.

4. Or liahility is limited to inveice value only.

5. The sample shall be destroyed afler 15 days & Biological ¢ Perishable sample shall be destroyed immediately afier issue of test report,

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the lahoratory,
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2027,

f) The mining project has established windbreak adequate tiers of plantation near the lease area.

PHOTOGRAPH OF PLANTATION IN 5 ACR

E AREA NEARING TO MINING LEASE AREA
E= " 3 : . —

~ Ly e e —

1T Oct-202=, 111
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1M-Oct-2023, 11:35
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11-Oct-2023, 11:_3%
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2029

17
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'

PHOTOGRAPH OF TREE ALONG VILLAGE KUCCHA ROAD ADJACENT TO MINING LEASE AREA

TO-Oct—=202=, T 7:=2<A
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2032

20

g) Dust suppression mechanism has installed by project.

PHOTOGRAPH OF TANKER WITH SPRINKLING

Sonpur, Uttar Pradesh, India

2XXR+RCF, Jamui - Ahraura Rd, Sonpur, Bhagauti Dei, Uttar Pradesh 231301, India
Lat 25.051372°

Long 82.991638°

28/01/24 11:56 AM GMT +05:30

~

Sonpur, Uttar Pradesh, India

2XXR+RCF, Jamui - Ahraura Rd, Sonpur, Bhagauti Dei, Uttar Pradesh 231301, India
Lat 25.051372°

Long 82.991639°

28/01/24 11:56 AM GMT +05:30

Pl
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2033
21 83

h) Septic tank arrangement has established near by project.

;,"3,_; GPS Map Camera
Ahraura, Uttar Pradesh, India
3222+PMP, Ahraura, Sonpur, Uttar Pradesh 231301, India
Lat 25.051856°
Long 83.001681°
09/02/24 06:45 PM GMT +05:30

d

Sonpur, Uttar Pradesh, India
3X4W+3RP, Sonpur, Uttar Pradesh 231301, India
Lat 25.05413°

Long 82.995693°
09/02/24 04:59 PM GMT +0
2 Y o T
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2034

22

i) Proponent of the said mining lease has submitted compliance status of CSR/CER activities
before the Hon’ble NGT Court and Office of the Department of Mining dated 13.10.2023.

A PHOTOGRAPH OF HAND PUMP INSTALLED FOR PUBLIC USE
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23

PHOTOGRAPH OF SARI/ CLOTH ARE DISTRIBUTED AMONG WEAKER SECTION
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24

PHOTOGRAPH OF BLANKET DISTRIBUTION AMONG WEAKER SECTION OF SOCIETY
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PHOTOGRAPH OF LEVELING OF LOW LYING SCHOOL GROUND
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LATTER OF GRAM PRADHAN REGARDING CER
ACTIVITY

1T1-Oct-2023, 10:42
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2040

28

To Datc:22.0_9.2023
The Member Secretary U.p. Pollution Contro] Board,
TC-12v, Paryavaran, Vibhuti Khand,

Gomti Nagar, Lucknow

Subject: Submission of compliance report (1st Jan 2023 -30¢h Jun 2023) for the proposed for the
proposed Sand Stone (Buildjng Stone Mining) project located at Araji No. IKa, (Total Area 0.8090
Ha.) located at Village- Sonpur, Tehsil- Chunar and District- Mirzapur, Uttar Pradesh.

Dear Sir,

['am hereby submitting the compliance report of above mentioned project.

Thanking You

Sincerely, g \\
o 4

pf\ ',\‘\n\q L5 W }5
Shri Mithilesh Kumar
(Proprietor)

CE:
I. The Principal Secretary, Directorate of Environment, UJ. p, Gowvt., Lucknow

2. Regional Office MOEF and Ce; Kendriya Bhawan, 5" floor, Aliganj, Lucknow (U.P),
3. District Magistrate, Mirzapur, U.p.

4, Director, Department of
5. Regional Officer, House
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2/9/24, 8:24 PM Gmail - Response / Reply and Compliance Re@%ﬁh Affidavit of Respondent No. 39 Mithlesh kumar singh in OA 521/ 2022

M Gma || Advocate Sujeet Kumar <sclawyersujeetsingh@gmail.com>

Response / Reply and Compliance Report along with Affidavit of Respondent No. 39
Mithlesh kumar singh in OA 521/ 2022

1 message

Advocate Sujeet Kumar <sclawyersujeetsingh@gmail.com> Fri, Oct 13, 2023 at 4:26 PM
To: dmmir@nic.in, "ms@uppcb.in" <ms@uppcb.in>
Cc: kapilaik@yahoo.co.in, Prakash Gautam Adv SC & HCs <gautambhu1@gmail.com>

To
District Magistrate
Mirzapur

Subject : Response / Reply and Compliance Report along with Affidavit of Respondent No. 39 Mithlesh kumar singh in
OA 521/ 2022

Sir

In compliance of order of Hon'ble Tribunal dated 1.9.2023 in the matter of OA 521/ 2022, Sh
Mithlesh Kumar Singh has been impleaded as Respondent no 39. & Respondent No 39 submitted its reply/

response by email dated 22.9.2023 and Compliance Report along with Affidavit by Respondent No. 39 Sh. Mithlesh
kumar singh.

Kindly place the enclosed Reply / Response and Compliance Report along with Affidavit by Respondent No. 39 Sh.
Mithlesh Kumar Sing in OA 521/ 2022 for kind consideration pl.

Sujeet Kumar

Advocate

For

| K Kapila , Sujeet Kumar and Prakash Gautam
Advocates for R - 39

Copy to : UP Pollution Control Board

With Regards

Sujeet Kumar

Advocate / Legal Consultant /Mediator

Supreme Court Of India,

Delhi High Court & National Green Tribunal.

Panel Advocate Of Union of India , Supreme Court

B.Sc.( Stat. Hons) BHU, LL.B,

LL.M ( Criminal Law and Human Rights), ILI

PGD Corporate Law, ILI

Mob. No. 9818070726, 9210070726

Email - sclawyersujeetsingh@gmail.com
suit.kumar@gmail.com

2 attachments

ﬂ Respondent no. 39 Mithlesh Kumar Singh final 2 compliance oct 2023.pdf
3386K

1422 -1500 RESPONSE BY R-39 MITHLESH KUMAR TO REPORT OF JOINT COMMITTEE IN OA NO. 521 of
ﬂ 2022 SAMPURNA NAND VS STATE OF U.P..pdf
20537K

https://mail.google.com/mail/u/0/?ik=7abe100bfd&view=pt&search=all&permthid=thread-a:r-2321313007285688866&simpl=msg-a:r178773099257407... 1/1
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https://mail.google.com/mail/u/0/?ui=2&ik=7abe100bfd&view=att&th=18b28ae1f41f87f2&attid=0.1&disp=attd&realattid=f_lnohqtqz1&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=7abe100bfd&view=att&th=18b28ae1f41f87f2&attid=0.2&disp=attd&realattid=f_lnohqhh50&safe=1&zw

